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BEFORE THE NATIONAL GREEN TRIBUNAL,
SITTING AT WESTERN ZONE BENCH, PUNE

EXECUTION APPLICATION NO. 6 OF 2021
IN
OANO. 197 OF 2017

BETWEEN:

VANSHAKTI & ANR. ...Original Applicant
Versus

MUNICIPAL CORPORATION OF

GREATER MUMBAI & ORS. ...Respondents

AFFIDAVIT IN COMPLIANCE TO THE DIRECTION
PASSED BY THE HON’BLE SUPREME COURT VIDE
ORDER DATED 13.08.2021

I, Igbal Singh  Chahal, Adult, Municipal
Commissioner of the Respondent Municipal Corporation of
Greater Mumbai having office at Municipal Corporation of
Greater Mumbai, Municipal Head Office, Mahapalika Marg,
Fort, Mumbai 400 001, do hereby solemnly affirm and

sincerely state as follows:

The Hon’ble Supreme Court was pleased to direct
the Municipal Commissioner of the Municipal
Corporation of Greater Mumbai to file an affidavit
before this Tribunal categorically indicating the steps

which have been taken by the Respondent Corporation
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to comply with the directions passed by this Tribunal,
particularly in regard to ensuring compliance with the

requisite standards for the discharge of effluents

including municipal waste and sewage and the Concrete

Action Plan for the future to comply with the Directions
passed by this Tribunal. This affidavit indicates thé steps
taken by the Respondent Corporation pursuant to the
directions of this Tribunal and includes a concrete plan of
action for the future, as directed by the Hon’ble Supreme
Court. This Hon’ble Tribunal may consider the affidavit
and the steps which have been taken to ensure
compliance. True copy of Order dated 13.08.2021 passed by
the Hon’ble Supreme Court is annexed as ANNEXURE — 1.

That the Respondent Corporation has made all
possible efforts to ensure compliance of the Order dated
14.10.2020 passed by this Hon’ble Tribunal in O.A. No.
197/2017 and the Directions thereto and is continuing to take
steps in compliance of the directions passed by this Hon’ble
Tribunal. Respondent Corporation has laid out a Complete
Action Plan to ensure complete compliance of the Directions
passed by this Hon’ble Tribunal. That the Respondent in its
Civil Appeal filed before the Hon’ble Supreme Court and the
Reports filed before the Maharashtra PCB and CPCB have
placed a detailed course of Action to be taken by the
Corporation to comply with the Order dated 14.10.2020
passed by this Hon’ble Tribunal. ’

»._ R Te is submitted that Mumbai city has seen exponential

e

growth 11, populatlon since 1950. In order to cope up with
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unprecedented growth and such population culminating into
drastic increase in the sewage growth, several short term and
long term futuristic measures have been taken by the
Respondent under its Mumbai Sewerage Improvement
Program and Mumbai Sewerage Disposal Project. It may
also be relevant to mention here that Respondent has taken
urgent measures to seriously comply with the Order passed
by the Hon’ble NGT and has processed several tenders under
its MSIP and MSDP Projects.

The Respondent has been carrying out several projects
throughout the city of Mumbai with regards to Storm Water
Drains, Sewer Network; Mumbai Sewage Disposal Project
& Solid waste Management, etc. Further the Respondent has
also planned future course of action and has prepared an
Action Plan to cater the need of waste treatment / disposal
through various projects. Lists of department wise
completed, on-going and planned works with necessary

photographs are annexed as follows:

List of department wise completed works, on-going
works and planned works with necessary photographs of
Mumbai Sewage Disposal Project Department of
Respondent Corporation is annexed as ANNEXURE — II.

List of department wise completed works, on-going
works and planned works with necessary photographs of
Sewerage Project Department of Respondent Corporation is
annexed as ANNEXURE — II1.

List of department wise completed works, on-going

works and planned works with necessary photographs of
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Storm Water Drains Department of Respondent Corporation
is annexed as ANNEXURE - 1V.

In this regards, various departments of MCGM i.e.,
Storm Water Drain Department, Mumbai Sewage Disposal
Project Department, Sewerage Project Department and Solid
Waste Management Department, have taken number of steps
to implement directions of Hon’ble NGT. The measures

taken for Environment Protection are as under —

I. Installation of Back Rack screens

A.  Respondent Corporation is in process of installation of
Back Rack screen, which are used to solve the problems with
regards to filtering, separation and screening of heavy and
big size solid materials, at existing Storm Water Pumping

stations viz.

Table Number-1

Sr. | Name of the Date of Present Status
No. Work Work order
| 1 Love grove| 01.02.2020 |40% work completed
SWPS (Back & the operation of
- Rack screens) screens will commence
i ! from May 2022.
|2 Irla nalla| 19.06.2019 |70% work completed
‘ SWPS & the operation of
(Back  Rack| screens will commence
screens) : from May 2022.

S .MH.ZAIDI
* Mumbai & Thane Dist.
Reg. No. 3640
My Commission
Expires




/STARN

/ S.M.H.ZAIBY
= [ Mumbar & Thane D»st‘ ﬁ'

o Req. No. 3640
\ My Commission ‘,'
\‘ﬂ Expires )
LN 25 Sept. 2028
\-"-" ) N~— \ {7

. OF >

920

Installation of Back Rack screens

Table Number-2

SR. Name of the| Expected ‘I Present Status
No. | Work. date of |
completion‘
of the
work
I |HajiAlisSwps | May2023 Ipra ender  for
installation of back
rake screen 1s ready
and likely to go for|
publication by
7.12.2021
2 Cleaveland May 2023 | Tenders  are invited |
Bunder SWPS and financial packet:
will be opened on|
30 11 2021
3 Britania SWPS | December Work of Bid documentI

2023 (Tender) has been|

prepared and tender
Notice is in the|
process of  being|

published by |

15.12.2021

The work of installation of Front Rack screens
la Mogra Nalla - December | o ger process |
2024 completed and LOA is|

issued on 10.08.2021.

lb Mahul Nalla December Draft Tender is 1eady
‘ 2024 .and is expected to be|
' Published by January

12022.




B. It is most respectfully submitted that the storm water
in Greater Mumbai is conveyed through storm water drain
network and nalla system finally discharging to Arabian
Sea/Creek through outfalls provided with Floodgates at few
locations. During low tides, when the floodgates are
operated, the floating material such as plastic items,
thermocol pieces, branches of tree, tyres, wooden logs etc.
get discharged into the sea directly. Therefore, MCGM is in
the process of providing the Heavy duty Back Rake type
Mechanical screen to overcome this problem. The Back
Rake System involves fixing of the back rake screening
arrangement along with conveyer system for removal of the
trash removed from the nalla into the storage system for
further disposal. The raking tines of 600 mm size ensure that
even large & heavy objects that flow on to the screen are
lifted out effortlessly. The Conveyer system transfers the
trash lifted into containers for its disposal. D.G. Set at the
site ensures uninterrupted operation of the system. At present
this type of Back Rake Screen system is being installed at
Irla Nalla near the Flood gates & also at LGP Nalla, Worli.
Similar system is proposed for installation at Haji Alj,

Britannia & Cleaveland Bunder Outfalls.

C. Further, Work order for the work of installation of

Mechanical Trash Booms attached with Conveyor System at

- following locations is issued andthe work is expected to be

completed by January 2022.

&
\®
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7
Table Number-3
Sr. | Location - Work order | Expected date |
No. issuedon | of completion |
| of the work
1 | GazdharBandh Nalla
2 | Main avenue Nalla
3 | Mogra Nalla ' Each of these |
:. . : !  sites are being |
4 l Oshiwara River | visited and |
5 | Poisar River 20.07.2021 | monitored
_ ‘periodically
6 | Dahisar River and the work
will be
7 | VakolaRiver completed by
8 |Mithi River Nature January 2022.
Park . '
9 | Mithi River BKC |
Bridge : |

II. Anti-Flooding Measures taken by Respondent

Municipal Corporation:

D. It is submitted that out of total identified about 386
flooding spots out of which about 171 flooding spots are
already tackled where no major flooding was observed in
monsoon 2020. Out of remaining 215 flooding spots 100
flooding spots are tackled before monsoon of 2021. In view
of these works undertaken, in Monsoon of 2021 flooding
despite heavy monsoon was not experienced unlike in the

earlier years where with slight showers flooding used to take
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place. Remaining 115 fleoding spots are planned to be

tackled by May 2022.
Details of flooding spots-
Table Number-4
Total Flooding Flooding Flooding
identified spots spots spots
flooding already tackled planned to be
spots tackled before tackled by
before monsoon of | May 2022
monsoon 2021
2020
386 il 100 115

E. Tendering process for Mogra Storm Water
Pumping Station (SWPS) is completed. LOA is
issued on 10.08.2021 and work will be
completed within 20 months (excluding

monsoon).

F. Respondent Corporation has hired Consultancy
services for planning, Designing, Preparation of bid
documents for SWD works for abating flooding at locations
viz. Hindmata Cinema Junction in F/South ward, GolDeval,
Alankar Cinema, Alibhai Premji Marg, Mumbai Central and
flooding spots in C, D and E ward and for Proposed SWD
network by deep tunnelling from Mumbai Central east side,

Gilder lane/Rusi Mehta circle up to proposed new SWPS to

sty ,Dfo abgve works is in progress.

* L
Mumba:&Thane Dist. *

Reg. No. 364
- 3640
My Commission
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G. List Of Notable Works Undertaken by Respondent
Corporation in Last 5 Years for Flood Control and

Management is as under:

a) Name of Work — Mini Pumping Station at
Gandhi Market -The work of installation of
total 13 pump sets of total capacity of 18000
cubic meters / hour for pumping rain water and
4 flood control gates at three places to dewater
excessive storm water at Gandhi Market is
already completed in August 2021. Therefore,
it has been observed that the drainage of rain
water in the Gandhi Market area has receded
speedily in this monsoon. Photographs are

attached at ANNEXURE -1V.

b) Name of Work — Laying of 1800 mm
diameter line by Micro tunnelling and
construction of RCC Box Drain at Sandhurst
Road Station and P D’mello Road: In order to
drain the accumulated water in and around
Sandhurst Road railway station, this year the
Central Railway and MCGM have jointly
carried out the work of laying of 1800 mm dia.
line by micro tunnelling below Sandhurst Road
Station railway tracks and construction of RCC

Box drain along P D’mello Road. This work is
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already completed on 15th Jume 2021.
Photographs are attached at Annexure — IV,

¢) Construction of Underground Holding
Ponds at St. Xavier’s Ground and Pramod
Mahajan Udyan to abate flooding at
Hindmata: 11000 cubic m. capacity holding
ponds has been constructed at St. Xavier’s
ground and 16000 cubic m. capacity holding
pond has been constructed at Pramod Mahajan
Udyan to store the excessive rainwater
accumulated during heavy rainfall at Hindmata
area. This work is already completed in
August 2021 and it was observed that recede of
rain water in Hindmata area was faster than
before. Photographs are attached at Annexure -

IV.

d) Desilting of Mithi River by using Silt
Pusher Machine: In the year 2021, silt and
floating material from Mithi river has been
removed by using a multi-purpose amphibious
silt pusher machine. This machine has a higher
sludge removal capacity than the usual machine

and it was possible to remove the sludge in less

.. time than usual. Photographs are attached at

.- Annexure -1V,
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In each of these works undertaken, apart
from periodical supervision and inspection,
municipal officials have found that the work
done has achieved result, in as much as, the

completed works are all functional.

e)Hindmata Cinema, Madkebuwa Chowk,
Chivda Street Round tube of diameter
Rainwater drainage work is already
completed:

Total Length — 950 m

Completed Length — 950 m

Diameter — 1800 mm dia (950 m length)
Date of Completion — 28.02.2021
Photographs are attached at Annexure -IV.

f)Laying of 1800 mm dia SWD line at
Kherwadi Kalanagar Junction to abate the
flooding on Western Express Highway is
already completed:

Total Length — 240 m

Completed Length — 240 m -

Size of Drain— 4 m wide (240 m length)
Diameter — 1800 mm dia (240 m length)
Date of Completion — 20.02.2020
Photographs are attached at Annexure -IV.

S.M.H.ZAID}

# [ Mumbai & Thane Dist

Reg. No. 3640

My Commission
Expires

25 Sept, 2026

g) Construction of Mini Pumping Station and

installation of flood gate is already completed
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to abate flooding at Kalanagar: Flood control
gate — 11 Nos. of penstock type gates with
stainless steel frame and electric actuators are
installed at outfalls.

Pumping Arrangement — To dewater the rain
water during high tides, 18 Nos. of pumps are
installed. Photographs are attached at

Annexure -1V,

h) Name of Work — Construction of RCC
Box Drain of 4 m X 3 m size along ES
Patanwala Marg to abate the flooding at
Byculla East area is already completed:

Total Length — 925 m

Completed Length — 600 m

Size of Box Drain—4mx 3 m
Date of Completion — 21.05.2022

i) Name of Work - Construction of
GazdharBund stormwater pumping station
is already Completed:

Capacity of Pumping Station — 36 m3/sec
Date of Commissioning — June 2019
Beneficial Area —Santacruz West Area
Photographs are attached at Annexure -I'V.

H. Respondent Corporation has also undertaken
Conditional assessment of underground SWD man entry
drain network of 101 km of city area with CCTV survey to
4 ;_.'-:-':ascertam‘the blockage in drain if any causing flooding, the

f}_}" /s woxkswill be completed by May 2022.
# | Mumbai & Thane Dist.
[ Reg. No. 360 .
\ M Commission Ll
‘&O / Expires /
25 Sept. 2026
,_/ B .’

5
N, GF ©
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I11. Colaba WwTF
I. Work of Colaba WwTF of 37 MLD capacity was

completed and commissioned and is operational since April
2020and the same is in accordance of the discharge Norms
stipulated by this Hon’ble Tribunal. Periodical inspection
by Municipal officials has revealed that the STP is
functional and operational. The same is inspected and

appreciated by the CPCB officials.

IV. River Rejuvenation Program:

J. Four rivers (i.e., Mithi, Dahisar, Poisar and Oshiwara /
Walbhat Rivers) are covered under River Rejuvenation
Program. It is most respectfully submitted that the
Respondent is carrying out major transformational works for
rejuvenation of these rivers simultaneously in different
projects and rejuvenation work on these rivers is expected to
be completed phasewise between 2022 to 2025. Respondent
had undertaken the river rejuvenation work to reduce the
river water ppllution from discharge of waste water from
Strom Water Drains (SWD drain) by diversion of dry
weather flow from the SWD drains to the existing sewer
network and also construction of new STPs along the banks
of the rivers in which diversion of dry weather flow from
SWD drains connecting to rivers will be diverted and treated
as per present discharge standard and will be discharged into

the river. Brief details are as under —

928
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> Mithi River
The Respondent has designed a program for
diverting sewage flow entering in to Mithi River
which is divided in four packages (Short term i.e.
Package-1 & long term i.e. Package-II, Il & IV).
The following works are under process for
remediation measures for treatment of sewage

water entering into Mithi River:

* Package —I comprises of providing and laying
Sewer lines of 1.65 km length along the banks
of Mithi River from Filter Pada to WSSD
Garage, Construction of inlet pumping station
and 8 MLD STP. Under this package, the work
commenced on 27.11.2018 and in normal
circumstaﬁces the work was scheduled to be
completed within the period of 24 months, i.e.
November 2020. However, due to the present
pandemic, there have been frequent lockdowns
and shortage of labour due to which the
completion of the project is extended upto
31.03.2022. The work on the said progress is

on going and as on date 75% work is

™ completed.
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Package —II includes 8.07 km length of sewer

line along and nearby Mithi River and 102 nos.
of minor interceptors to divert Dry Weather
Flow from minor nallas to Municipal sewer
network system. The work order for the said
works has been issued on 14.12.2020 and the
work is in progress. Time period for Package-II
works is 24 months (excluding monsoon) and
the respondent is doing the work on war

footing.

Package — III includes training of river
(Construction of Retaining Wall & Service
Road) Pumping Stations, Interceptions &
Diversion works for diverting Dry Weather
Flow of various outfalls / nallas into nearby
existing Municipal Sewer networks along with
Gate  Pumps, Beautification  including
Promenades & allied works. It comprises of
Sewer line work (8.13 km), Retaining Wall
(8.163 km), Service Roads (7.219 km), 28 nos.
of Interceptors, 26 nos. of Gate Pumps, 3 nos.
of Sewage Pumping Stations and 12.04 kms of
beautification of river including Promenades

with their O&M for 10 years. The area where

Package III is to be carried out is highly

930
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encroached with slums and the land area
available for carrying out the service roads &
sewer line network is very limited. Using
rehabilitation policy, the structures need to
be removed and appropriate technology need
to be finalized to prevent sewerage from
entering into the river. During 2020-2021,
MCGM has carried out numerous technical
discussions with TAC as well as Gate pump
manufacturers from South Korea, Japan and
Germany. Respondent will invite the Tender
in this fair season and the work order will be
issued, as per the procedure laid down under
the Mumbai Municipal Corporation Act.

Time period for these works is 36 months.

e Package — IV comprises of construction of
Tunnel for diversion of intercepted Dry Weather
Flow to the proposed WwTF at Dharavi. Work
order is issued on 1.10.2021. The contract

period for the work is 4 years.
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Table Number-5
Summary of Mithi River Rejuvenation Works

Drains No. of
connecting | drains
to the River | covered

Remarks

1)Mithi River

Package-I 03

!-Wo_fE started on 27.11.201_5_‘

as per discharge standards i.e |
BOD-20 mg/1, TSS-50 mg/l.

' -Fresh variation order due to |

change in discharge norms |
after award of contract, is
issued on 22.10.2021

| -Physical progress of work is |
' 15%.

-expected date for 100% |
completion is by 31.03.2022. |

Package-II 07

| -Work started on 14.12.2020 |

-expected date of completioni

December 2023. |

Package-IIl | 16 Tenders will be invited in this |
(fair  season (excluding i

monsoon). ;

Package-IV | 02

-Work  order 1ssued on
1.10.2021.

' -Expected date of completion

30.09.2025

Total no of |28
drains
covered

> Dabhisar River

Respondent Corporation has proposed to lay sewer

line of 4.42 km along Dahisar River along with 2
Nos. of STPs & 10 Nos. of interceptors. Work
order is issued on 11.10.2021. The Contract

period is 24 months (excluding monsoon).
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> Poisar River

Respondent Corporation has proposed to lay sewer
line of 8.67 km along Poisar River along with 10
Nos. of STPs & 13 Nos. of interceptors.The lowest
bidder is finalized and the proposal for award of
work will be submitted to the Approving Authority
before December 2021. Work Order will be issued
as per the procedure laid down under the MMC
Act.

» Walbhat / Oshiwara River
Respondent Corporation has proposed to lay sewer
line of 4.42 km along Walbhat / Oshiwara River
along with 5 Nos. of STPs & 6 Nos. of
interceptors.

The brief details are as under -

Table Number-6

Drains No. of Remarks
connecting | drains
to the River | covered )
1)Dahisar 02 -work order is issued on |
River | 11.10.2021
| -Contract period 24 Months
(excluding monsoon)

2)Poisar .03 The lowest bidder is ﬁnalized—,
River . and the proposal for award of
> | work will be submitted to the
A\ Approving Authority before
e Mumﬁé?ﬂéHfﬁiglgA December 2021.
Reg. No. 3840
My Commission

Expires
N\, 25 Sept. 2026




934

19
3) Oshiwara | 09 -Tender Under Litigation -
River/ Hon’ble Bombay High Court in
Walbhat Writ Petition (L) NO. 17042 of
River - 2021 titled as  ‘Shapoorji
Pallonji Vs Municipal
Corporation of Greater
Mumbai.

High Court has dlrected not
to issue the work order tlll
further hearing.

Total no of| 14 --

drains
covered

V. Sewer Network

K. MCGM has an existing network of 2024 km length
of sewer lines in MCGM limit which caters to
approximately 84 lakh population, which is about 68% of
overall population of the Mumbai City. An Action Plan for
providing and laying new sewer lines for covering of entire
city and suburbs has been prepared under Mumbai Sewerage
Improvement Program (MSIP). Laying sewer lines in
developed areas for the length of 93.68 km as per MSIP is in
progress. At present, out of 93.68 km, laying of 28km
sewer line is completed, laying of 41.04km sewer line is in
progress and 24.64km length of sewer line is in tendering
stage and work order will be issued after following due

process.

AR

ot /  SMHZAID! \
“ { Mumbai & Thane D|SL R
' Reg. No. 3640 !
-,_ n\ My Commission /<L
| Expires

‘.‘-_\(_'_)__ \ 25 Sept. 2028 /L
NE S~ g{\;/
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L.  Further, all long term and short term actions taken by

the Respondent Municipal Corporation, in pursuance of

X__
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Order dated 14.10.2020 and directions thereto are stated as

under:

DIRECTION WISE COMPLIANCE BY MCGM AND
FUTURE ACTION PLAN IS AS UNDER

1. Bioremediation and /or Phytoremediation and any
other remediation measure for treatment of sewage
water. If not taken by MCGM, compensation
@Slakhs per month per drain deposited with
CPCB. It is not to be excuse to delay the
installation of STP or not doing anything and

discharging untreated water in water bodies:

Efforts of MCGM to eradicate the sewage entering

into the water bodies:

M. It is most respectfully submitted that the Respondent
Corporation is putting continuous efforts to eradicate
Sewage waste entering into the water bodies in the City of
Mumbai. The steps taken under this directive are covered in

para IV above.

N. It is most respectfully submitted that there are 95
SWD drains/ Nallas in the city of Mumbai and under the

; gﬁi:i,sdiction of the Respondent Corporation. The following
: 2 w'ork's" are being carried out by the Respondent corporation

for remediation measures:



a)
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MCGM has diverted Part dry weather flow of
LGP nalla to Worli waste water treatment plant
where preliminary treatment is done & further
disposed off through deep marine outfall. It is
planned to take the entire dry weather flow in
proposed work of augmentation of Worli waste
water treatment facility and to treat the same as

per latest NGT discharge norms.

b) Also, the dry weather flow of Haji Ali Nalla is

diverted to Worli WWTF through sewer
network where preliminary treatment is done &
further disposed off through deep marine
outfall.

42 SWD drains/ Nallas are connecting to the 4
(four) rivers, i.e. Mithi River, Poisar River,
Dahisar River & Oshiwara River. The
corrective measures for these drains are covered

in Table No. 5 & 6.

d) For remaining 48 SWD drains which are

connecting to Creek and Sea —

The remaining 48 drains which discharge to
Creek and Sea belong to different catchment
arecas with different geographical conditions,
surrounding areas and activities therein. It needs

to be studied and dealt separately as Dry

936
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Weather Flow Characteristics of each nalla are
different which may require site specific
solutions so that final discharge to natural water
bodies meet the stipulated discharge norms. The
Respondent is taking measures to tackle this
issue by providing Short Term Measures which
will give speedy and desired discharge results
and Long-Term Measures which will give
sustainable and cost-effective solutions for

future.

Short term measures: -

1. On similar way of measures taken in case of
4 Rivers, the study for interception and
diversion of dry weather flows (DWF) of 2
nos. of nallahs (i.e., Pushpa Park Nalla and
Chandavarkar Nalla) to existing sewers has
been already started and the line of action

will be finalised in due course.

2. It is most respectfully submitted here that,
various agencies with different ideas for in
situ treatment of dry weather flow in nallas,
lakes etc. are approaching to the
Respondent that assure for their products
and end results. Out of these Agencies, some

work on the phenomenon of bioremediation,

937
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phytoremediation treatment, some work on
putting doses of their special products
(chemicals etc.) in nallas, lakes to treat dry
weather flow and some work on the
microbiological bacterial treatment. These
methods of treatment are different from
conventional methods and need expert study

of these eras.

3. The Respondent has conducted meetings
with  Director-NEERI, Retired  Chief
Engineers of MCGM who are acquainted
with Mumbai’s Sewage and Storm Water
Drain System and Chief Engineers of
various Depts from time to time to decide
the line of action for diversion of dry
weather flow (DWF) of these nallas to have

effective measures to control the pollution.

4. This Respondent has already started the
process .of appointing a technical consultant
who can suggest speedy & effective Short-
Term Solutions and sustainable & Cost
Beneficial Long Term Solutions. The

P = expected date of appointment of consultant

will be May 2022 subject to proper response

{ / S.M.H.ZAIG) \ 1
[ % [ urmoai & Thane pist | & from the bidders.
Reg. No. 3540 |
My Commission 7 |
Expites
25 Sept. 2026 /2 //

Y/
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5. Till the appointment of the Consultant, this

Respondent Corporation has also contacted
some of the Agencies carrying  out
bioremediation treatment. These Agencies
have inspected the sites for bioremediation.
Also, the feasibility is checked by agencies
from Chennai at some of the locations and

their observations are as under:

» The water levels of open drains are very

low.

e There was no water at Bandra

Behrambagh drain.

» The access to open drains at Worli,
Santacruz (west) and Bandra for setting
up dosing tanks and carrying out daily
bio culture refilling activities looks very

difficult due to hutments on either side.

® The proposal for Malad WwTF site is
submitted by one party for
bioremediation and same is under

scrutiny.

e Also, other agencies working in
bioremediation field are contacted so as
to obtain competitive rates. In this

regards, Bhabha Atomic Research
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Centre (BARC, Mumbai) is also
contacted and their assistance is being
taken to implement Bioremediation /
phytoremediation and / or any other

remediation measures.

e Due to Covid situation in India and
subsequent lockdown orders, the
prospective bidders could not visit the
site, especially from Bangalore and

Chennai.

e Nevertheless, necessary steps are being
taken to use bioremediation technology
at various existing WwTFs and Storm
water drain nallahs as temporary

measure.

e On the basis of the Study carried out and
consultation of the agencies, who have
visited various sites, steps for bio
remediation as an interim measure on
temporary basis, till long term measures
are in place,would be done to the best

possible extent.

~ S AN Long term measures —

As submitted above, to suggest Long Term

sustainable and cost-effective solutions this

940
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Respondent has already started the process of
appointing technical consultant to check
feasibility ofdiversion of Dry Weather Flow to
Municipal sewer system and any other remedial
measures. The solutions suggested by the
Consultant will be implemented at the earliest
by following due procedure laid down under the
MMC Act.

The 48 no. of drains leading to creek and sea
are Identified in order to take remedial

mecasures.

O. It is most respectfully submitted that Respondent has
taken several measures pursuant to the Directions passed by
this Hon’ble Tribunal to comply with the Direction laid
down vide Judgment dated 14.10.2020. However, it is most
respectfully submitted that the Judgment dated 14.10.2020
will be complied with and efforts are being taken; however,
before, during and after the city of Mumbai has been through
very tough times on account of the pandemic and the entire
time, money and energy of the Municipal Corporation and
its official was fully dedicated to tackle the pandemic, which
was given the highest priority. This was is one of the major

reasons for delay in implementation of the Directions passed

ne
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restrictions on Travel, Strict imposition of Covid Guidelines
by the Central & State Government and MCGM personnel’s
actively engaged in Covid duties there has been some delay
in timely implementation of all the directions issued by this
Hon’ble Tribunal. However, respondent corporation is
committed and duty bound to implement the direction for
which, as stated earlier, steps have already been taken and
some of the directions have already been completed and
works have become functional, with timebound action plan

in a systematic and scientific manner.

P.  Respondent respectfully submits that the Respondent
has endeavored to comply with directions passed by this
Hon’ble Tribunal in its letter and spirit; bﬁt, since the
implementation of each and every direction needs to be
backed up with scientific data and analysis, for proper
implementation and longevity, it is appropriate that
Respondent corporation be allowed to follow the procedure
as laid down in the Mumbai Municipal Corporation Act
while issuing work orders to the Contractors. Further, any
implementation of the directions without assessing the
technical feasibility, cost benefit analysis and understanding
the site constraints, may create chaos and therefore, in order
to avoid any Environmental Problem, the work as proposed

herein before undertaken in view of directions passed, may

- A

20 G : ; . J=
,/ AN . /N, be permitted to be taken, in a systematic and scientific
[ * ‘ waa',”&”ﬁj’]g .| ¥ || manner. In view of the aforesaid, it is humbly prayed that
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wherever the work is of such a nature that requires a
technical feasibility, cost benefit analysis and understanding
the site constraints, etc. the corporation may be permitted to
implement the directions of this Hon’ble Tribunal by giving

sufficient and reasonable time.

2. Where Operational deficiencies of existing STPs
have not been rectified and untreated
compensation @ Rs.10 lacks per month per STP
deposited to CPCB. CPCB is directed to examine
all STPs, CETPs within Mumbai and calculate
amount of environmental compensation and
proceed to recover the same and intimate the

tribunal fortnight:

Q. It is most respectfully submitted that the CPCB
officials had visited all 8 STP’s in Mumbai on 10.11.2020
and 11.11.2020 as per order of Hon’ble NGT dated
14.10.2020 in O.A. No. 197/2017. Based on their visit,
CPCB submitted observation regarding all 8 STP’s. The
remarks from Respondent Corporation to all points raised by
CPCB were replied vide letter under signature of DMC (E)
u/no. DMC/E/2893 dated 17.03.2021.

R.  In this regard, it may be noted that STPs at Worli,
Bandra, Versova, Malad, Ghatkopar and Bhandup were
constructed and commissioned from 1992 to 2003, based on

discharge norms in vogue at that time. Now, as per this

< Hon’ble Tribunal’s order dated 30.04.2019 passed in O.A.
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No. 1069/2018, Fresh tenders for upgradation/construction
of existing WwTFs at Worli, Bandra, Dharavi, Versova,
Malad, Ghatkopar and Bhandup are invited. Major capital
investments are being carried out in construction of new
WwTFs with updated technology. In the meantime, the
existing facilities shall continue to work, subject to
conditions laid down by the appropriate authorities.
However, since major cost is being incurred by the
Respondent for new facilities, it may not be convenient and
plausible to invest major capital expenditure in the existing
facilities and/or carry out any design changes in existing
plants. However, all these WwTFs are operated and
maintained as per prevailing consent of MPCB valid upto
December 2020.

S.  The latest conseént for period from 1% January 2021 to
31% December 2023 is in line with the guidelines issued by
Hon’ble NGT and the same are considered while inviting

tenders for upgradation of STPs.

T.  The operation and maintenance of existing WwTF's is
being carried out as per old discharge norms and as per
consent given by MPCB in the past. However, necessary
steps to use bioremediation as a temporary measurc at
existing STPs to improve the quality of discharge effluent

are being taken subject to feasibility.

3. Where the work regard to STP, Sewage network
and its connectivity not yet started, MCGM has to

944
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pay environmental compensation @ Rs.10 lacks
per month per STP, Sewage Network and its
connectivity after 31.12.2020 for the delay in
setting up the same. It will be open to the MCGM
to recover the same amount from the erring officer

and public contractor.

U. In this regard, the brief details of existing and
proposed séwerage network are given in Para V herein
above. In order to achieve 100% sewerage connectivity to
citizens, Respondent Corporation has prepared Mumbai
Sewerage Improvement Program (MSIP) from 2016-17 and

the same is under implementation in a phase wise manner.

V.  The present status of Laying of Sewer Lines is as

under: ‘
Table Number-7
| Sewer Popu- ' Cumula Remarks
length | lation -tive
Served
In In Lakh | In
KM percent-
| tage
Existing 2024 |84 68% Sewer line is
- ‘ laid and the
= work 1S
completed.
Proposed |93.68 |21 85% Details are in
Under table number
__—+MSIP . 8 below
70 | [ Component
/’%/ A\
__;"(* " SMH.JAIDI ' N
[ Mumbai & Tiane Dist. | 70 ||
Reg. No. 3640
My Commission
Expires o
25 Sept. 2028
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Proposed | 143.19 | 19 99% The Sewage |
Under at these
MSIP locations will
Component be intercepted
II and diverted

to nearby
sewer lines /
STP.

Details
covered
under MSIP
Il ie. river
rejuvenation
program
(table

number5 and

Under MSIP component I, MCGM has proposed to

lay 93.68KM of sewer line which will cover

additional population of about 21 lakh. Progress of

proposed 93.68 KM of sewer line is as below —

Table Number-8

1

Sr. | Description Length | Expected Date

No. (in Km) | of Completion

| Works Completed 28 2016 to Aug -

2021(Annexure
111)

2 | Works are in | 41.04 Oct 2024

progress (Detailed list is
attached at
Annexurelll)

3 | Works in Tendering | 17.73 It is planned to
process (i.e. site complete these
survey, feasibility, works by
preparation of December 2024

946



947

32
estimate etc.) subject to proper
response  from
bidders.
(Detailed list is
attached at
Annexurelll)

4 | Works to be | 6.91 It is planned to
executed in phases| . complete these
(will be carried out works by
after completion of December 2025
work in progress) subject to proper

response  from

bidders.(Detaile

d list is attached

at Annexurelll)
Total : 93.68

W.  MSIP Component Il consists of laying sewer lines
along 143.19 Km. length of D. P. Roads which are at present
un-developed / encroached and not yet handed over to
MCGM. The same can be developed in S.R.A. layouts after
removal of encroachment. As on date, the permission to lay
sewer lines along proposed D.P. roads of about 7 KM length
had been issued to developers/ Government authorities.
Additional permissions will be issued on merit as and when
the proposal for development of Slum Redevelopment

schemes will be received to this department.

X. As per “National Mission for Urban Housing”,
Pradhan Mantri Awas Yojana, the Housing for All by 2022 is
approved by Hon. Prime Minister. Under this mission, it is

" propoéed to implement Slum Rehabilitation Scheme
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effectively, so as to provide pucca house to all eligible urban
households by the year 2022. Hence, progress of providing
sewer line on such un-developed / encroached and not yet
handed over to MCGM D.P. roads will depend on the

effective implementation of the above scheme.

Y. However, under MSIP component III, to abate
pollution of 4 major rivers, MCGM has undertaken major
projects which include either diversion of DWF to
Respondent Corporation sewerage system or by providing
onsite treatment to such DWF through satellite STPs. The
estimated DWF entering in 4 major rivers is about 448
MLD. After completion of these mega projects for the
Rivers, the DWF generated by about 19 lakh population as
covered under MSIP component II will be treated and
disposed off safely as per discharge norms. Details of
Diversion of DWF in sewerage system from Mithi River,

Dahisar River, Poisar River, Walbhat River / Oshiwara River

is as under:
Table Number-9
Sr. | Works Avg. | Status
No. DWF
(in
MLD)
i 1 Mithi River 8 Sewer Line = 1.65
| Water  Quality KM and 1 STP of
Improvement 8MLD capacity.

S.M.H.ZAIDI
mbai & Thane Dist. |
Reg. No, 3640
My Commission
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Table Number-10

Sr.

Description

Dabhisar |
River

' River

Poisar

River/ !
Oshiwar |
a Nalla

Length of |
River (in KM) |

4.75

9.46

7.58

Total Dry
Weather Flow
(in MLD)

17.06

67.40

56.43 |

950

'Walbhat | Total

21.79

a) DWF to be
diverted to
proposed
Sewer network
(in MLD)

10.56

33.90

35.93

b) DWF to be
diverted to
proposed STP
(in MLD)

6.50

33.50 |

20.50 | 60.50

Existing Sewer
Network(in
KM)

4.46

4.50

2.30 ‘

Proposed
Sewer
Network(in
KM)

4.42

8.67 |

Proposed No of |
STP (in Nos.)

02

472

It is most respectfully submitted that the Respondent

Corporation has issued work order to consultant on
25.10.2021, to suggest solutions for intercepting the DWF
entering into Lakes & Ponds in Mumbai City and divert the
same either into existing Municipal Sewer lines or lay new

Sewer lines or construct STP so that treated water, as per the

11.26 |
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effluent norms defined by this Hon’ble Tribunal, can be
discharged into the Lakes / Ponds so as to improve the water

quality of these Lakes / Ponds.

AA. 3 lakes have been shortlisted as pilot projects i.e.,
Sion Talav in Island City, Sheetal Talavin Eastern
Suburb and Dingeshwar Talav in Western Suburb. On
successful implementation of above water quality
improvement works in these pilot lakes, remaining
lakes/ponds can be taken up for water quality improvement
works.Consultancy Services work has already started and the

following works are being carried out in Sheetal Talav as

under:

* Topographic survey using Total Station, SWD,
lake systems and survey of existing sewerage
system in vicinity of such SWDs and route
planning for new sewers has been carried.

* Drone Survey for aerial mapping with attached
with GPS coordinates.

* Geotechnical investigations are done related to
the proposed structures like Packaged type
STPs/ SPS/ 1&D etc.

* The main sources of pollution has been
identified also the status of encroachment has

been recognized.

% [ Mumbai & Thane -
Reg. No. 354
My Commissioi.
Expires j
25 Sept., 2028




f{ 7 [ Mumbai & T
Reg. No.

My ¢

-\, 25 Sept.

37

« Solid waste dumping problem is identified
which is a great hurdle for keeping healthy
environment, Lake beautification and cleaning.

It is expected that the work of rejuvenation for

above mentioned lakes will be started by 2022-23

subject to proper response from the bidders.

BB. MSIP Component IV is to provide sewerage facility
to Slum dwellers/ Slum areas and small roads below 6 meter
width under “Swachha Bharat — Swachha Maharashtra —
Swachha Mumbai Abhiyan”. Asst. Commissioner of
respective wards provides sewage disposal facilities in slum
areas as per the guidelines/ directions issued under various
circulars. Presently the following works are being carried out

by the Respondent under this Component:

Details  of Construction of Community Toilet

Blocks (CTB):
Table Number-11

952

Details of Community Toilet Blocks (CTB) Constructed

Contract Period  of | Toilet Blocks/
Contract (Seats)

1 to Lot- 7 1997 to 2005 | 324 ( 5680 Seats)

Lot-8 (R) 2006 to 2013 | 189 (4849 Seats)

Lot-9 2011 to 2014 | 235 (3840 Seats)

Lot - 10 2016 to 2020 | 174 (4163 Seats)

Iot - 11 ( Work in|2019 to 2021 | 829 (19480)

Progress)

Total 1751 (38012)
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Wardwise summary of ongoing works of CTB is as

under:

Table Number-12

| Ward wise Summary of Ongoing Works of Community]

Toilet Blocks
Sr.No. | | CTB connected to
Ward | Total CTB Sewer Line | Septic Tank
1 A | 8 2 6
2 D 10 4 6
'3 E 18 17 1
4 F/S 13 2 Il
5 F/N 13 0 13
6 G/S 8 3 5
7 G/N 9 1 8
8 H/E 16 14 2
9 H/W 11 9 2
10 K/E 20 0 20
11 K/'W 25 4 21
12 P/S 9 1 8
13 P/N 123 67 56
14 R/S 14 3 11
15 R/C 17 13 4
#6 R/N 36 10 26
17 L 126 41 85
18 M/E 240 89 151
19 M/W 26 14 12
120 N 29 12 17
21 S 53 | 52
22 T 5 2 3
Total 829 309 520

CC. Sewerage Treatment: It is most respectfully

submitted that there is water supply of 3750 MLD to entire
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works to 2737.5 MLD. Considering sewage generation at
80% of water supply, it works out to 2190 MLD. As against
there is provision for treatment capacity of about 2723 MLD.

Table Number-13

Sr. | Description
No. |
| Daily Water supplied by M.C.GM | 3750

| MLD

2 Actual water supply after 27 % ‘ 2737.5

water losses | MLD

3 Sewage generated at 80 % of actual ‘ 2190
water supply ‘ MLD

4 Sewage collected for treatment ‘ 1285
through sewer network ﬂLMLD

5 Sewage treated through Pvt. & ‘ 158 MLD :

Govt. and Semi Govt. orgamzatlon |
6 Balance DWF

747 MLD

954

]‘ Quantum |

|
s

6A | Proposed sewage to be | 506 MLD i

treated/interception  from  Mithi, |
Dahisar, Poisar, Walbhat/Oshlvara‘
Rivers and Other nallahs

Unsewered Area, etc.

Above flow at 6B is addressed under
Component IV of MSIP and is under process.
However, as submitted above, Respondent had
undertaken the river rejuvenation work to reduce
the river water pollution from discharge of waste

water from slums / unsewered areas which finds its

T e

| :
6B | Remaining flow from Slums ‘241 MLD
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way to nearby SWD drains, by interception and

diversion of such dry weather flow to the existing

sewer network / construction of new STPs along

banks of these rivers / drains, as per present

discharge standards.

DD. However, there are quite a few difficulties, as listed

below, being faced by the Respondent Corporation while

laying new sewer network in their Municipal area—

(P,

5.

Delay in obtaining various N.O.C.’s from
different external organization like Traffic
Police, MMRDA, Railway, PWD, MoEF

etc.

" Delay due to

a) Restricted use of heavy machineries in

thickly populated areas.

b) Various types of underground utilities

¢) Encroachments in the proposed
alignment.

d) Non Development of DP roads.

Unavailability of Machine Spare parts

(Imported Machines) in India

Rescue pits taken consume more time for

K] - .
‘excavation due to uncertainty in soil strata.

Narrow width of Roads.

955
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6. Uncertainty in Geological Strata/extremely
Hard Rock.

7. Sub-soil Water and Tidal Effect.

8. There are densely populated informal
settlements: / slums that are spread
haphazardly, where the roads are extremely
narrow dnd sharp turns. The sewers are
required to be laid at great depth with proper
gradient to ensure smooth flow under gravity
and the structures in these settlements are
raised without any proper foundation hence,
digging at greater depths are a risk to these
structures. All these conditions make it
difficult to lay sewers in slums.

'9. Delays due to Covid -19 Pandemic and
Lockdown restrictions in the City of

Mumbai.

4. Guidelines issued in O.A. No0.426 of 2018 Mushi
River and O.A. No.829 of 2019- Coastal Pollution,
directions issued are-not followed and violation of
the same, State PCB is directed to proceed in
accordance with the Law for realization of

environmental compensation.

EE. It is respectfully submitted that the actions taken under

the above mentioned directions are already averred to in
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compliances to Direction 3, herein above and the same are

not being repeated for the sake of brevity.

5. 100% treatment of sewage may be ensured as
directed by the Principal Bench of the Tribunal
vide order dt.28.08.2019 in O.A. No.593 of 2017,
Paryavaran Suraksha Samiti and Anr. V/s Union of
India and ors. For completing all steps of action
plans including completion of setting upto STP:s till
31.03.2021 in terms of order dt.8.04.2019, in case of
default, compensation laid down in the order of the
Principal Bench of the Tribunal dt.22.08.2019 in
the case of River Ganga i.e. Rs.10 lacks per month

STP.

| FF. Colaba WWTF of 37 MLD capacity is commissioned
and put in operation from April 2020. In Colaba WWTF
guidelines given by Hon. NGT regarding discharge norms
are followed. In this plant there is a provision of tertiary
treatment of 37 MLD. This tertiary treated waste water will

be used for non-potable purposes.

GG. The efforts taken by MCGM to upgrade/construct the

STPs is given as under:

* S.M.H.ZAIDI
Mumbai & Thane Dist.
Reg. No. 3640

My Commission

Expires

25 Sept. 2026
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for STPs at Colaba, Bhandup and
Ghatkopar which were invited as per the
2012 norms got annulled. Respondent
then floated tender for the 37 MLD
Colaba STP in consonance to the 2015
discharge standards prescribed by CPCB

directives.

CPCB issued fresh directions with
regards to treatment and utilization of
sewage for restoration of quality of water

in river.

(BoD<10 mg/L, TSS<10 mg/L, FC<230
MPN/100ml).

MoEF vide Draft Notification dated
24.11.2015 issued fresh  effluent
discharge standards for sewage treatment
plants along with time frame for

implementation (i.e. within 5 years)

(BoD<10 mg/L, TSS<20 mg/L, FC<100
MPN/100ml)

Respondent again amended and finalized
its earlier tender floated for Colaba STP
with the norms prescribed by Draft
Notification dated 24.11.2015. The said

958
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tender was finally opened in December
2015 and the same was awarded in June
2016 based on the prevailing standards
and is completed for carrying out
operations of Waste Water Treatment in
April 2020.

The then Municipal Commissioner, vide
letter  dated 17.05.2016  sought
clarification on draft notification dated
24.11.2015 from CPCB, on the
applicability of the discharge norms,
since the discharge standards changed

three times within a period of 9 months.

CPCB vide letter dated 23.06.2016 gave
clarification in respect of time line and
discharge standards. However, the said
clarification did not clarify with regards
to discharge standards for effluents into
the deep sea, through Marine Outfall. It is
to be noted here that the Respondent
proposed to carry out the Sewage Waste
Treatment through the technology of
deep Marine Outfall and hence
clarification on the same was necessary
and important for the Respondent
Corporation before floating and issuing

any further tenders.
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Respondent sent another Ietter dated
21.07.2016 to MoEF seeking
Clarification on the issue of standards for

effluent discharge into the sea through

Marine Outfall, standards for effluent

discharge into the creek, standards for
non-potable / industrial use of treated

waste water and power generation.

The then Municipal Commissioner, vide
another letter dated 5.07.2017 addressed
a letter to Secretary, MoEF& CC for
expediting the issues in respect of
Discharge standards for waste water
treatment facilities to be set up In
Mumbai. It was stated in the letter by the
Ld. MC that Respondent have prepared
Sewerage Master Plan for upgrading the
Waste  water Treatment  Facilities
(WWTF) in Mumbai to improve -the
Environment of Mumbai and its coastal
areas & implementation of the same is
taken up in hand under Mumbai Sewage
Disposal Project in line with the same.
However, there is a need for finalisation
of discharge standards for STP's. It was
also stated that Respondent had sought
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clarification on this issue vide various
written communication and discussions.
It was also stated that Respondent had
already invited tenders for 2 WwTF's and
draft tenders for other 4 WWTP works
are ready for invitation based on draft
notification/directives  from  CPCB;
however, unless final directives in respect
of discharge standards of sewage into
coastal water are decided by CPCB, these
tenders can't be finalized nor can work be
started. Therefore, Respondent
Corporation requested to expedite and
finalise the issue and communicate the
decision in respect of discharge standards
for STPs in Mumbai.

That MoEF issued Notification G.S.R.
1265(E) dated 13.10.2017 revising the
effluent discharge standards. (BoD<20
mg/L, TSS<50 mg/L, FC<1000
MPN/100 ml.) The said Notification for
the first time included in its Note the
Effluent Standards for Deep Marine
Outfall.

Pursuant to the said Notification,

Respondent annulled all its earlier
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tenders floated for Bhandup and
Ghatkopar STPs and invited fresh
tenders for Bhandup, Ghatkopar,
Worli, Bandra, Dharavi, Versova
WwTF in January/February 2018.
(Total ADWF capacity-1842 MLD;
Estimated Construction Cost of Rs.
10,000/- Crores approximately.) These
tenders were received in November 2018.
Packet A and Packet B of all the tenders
were opened. Packet C of

Versova&Dharavi tenders were opened.

During pendency, finalization and Award
of above tenders, Hon’ble NGT vide its
Order dated 21.12.2018 in O.A. No.
1069/2017 [Nitin Shankar Deshpandevs
Union of India &Ors.] granted stay of the
MoEF& CC  notification  dated
13.10.2017 and constituted an Expert
Committee (comprising of 1 members of
IIT Roorkie, 1 member of 1IT Kanpur &
1 member of Director NEERI) for
preparing a report within two months
after going into various aspects of the
alleged dilution of norms and its likely
impact on the recipient environment and

public health.
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This Hon’ble Tribunal disposed of O.A.
No. 1069/2017, accepted report of the
Expert Committee with the modification
and prescribed revised effluent discharge
standards (BoD<10 mg/L, TSS<20 mg/L,
FC<100 MPN/100 ml.)

Respondent was again forced to annul all
its tenders for Worli, Bandra, Dharavi,
Versova, Bhandup and Ghatkopar STPs
in July 2019 which were invited in
January/February 2018 based on
MoEF&CC Notification dated
13.10.2017.

Respondent filed Civil Appeal No.
5036/2019 against the Order dated
30.04.2019 passed this Hon’ble Tribunal
setting aside the norms set out by
Notification dated 13.10.2017 and the

timeline to establish / setup new STPs.

Hon’ble Supreme Court vide Order dated
17.05.2019 directed Respondent to
proceed with the tendering but it shall
abide by the effluent discharge standards
prescribed by the Expert Committee
appointed by NGT in its report.
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O6.O9.20A19 It is most respectfully submitted that,
thereafter, Respondent  Corporation
invited tenders for STPs at 7 locations,
namely, Worli, Bandra, Dharavi, Versova,
Malad, Bhandup and Ghatkopar in
consonahce with Order dated 17.05.2019
passed by Hon’ble Supreme Court, by
publishing it on NIC  portal

(i.e.www.mahatenders.gov.in).

During budget review, shortage of
revenue income was reported by
Respondent Corporation. Respondent
Corporation, therefore decided to review
the tenders based on the queries from
brospective bidders and to reinvite the
tenders. Accordingly, all tenders were

cancelled in January 2020.

30.04.2020 Respondent Corporation reviewed tender
documents expeditiously, even during
lockdown period due to outbreak of
Covid 19 pandemic when there were
restrictions on movement of traffic,

shortage of manpower, etc. and invited 6

£ Mumfg',-"'g”fﬁ""" A STP tenders (except Dharavi STP) on
o

Rye%orrvno. .32500'“ 30.04.2020. Dharavi STP tender was held
imission

25 55;’:_’28026 back to in order to explore feasibility of



S.M.H.ZAI

® [ Mumbai & Thane Dist
Reg. No. 3640
O My Commissio

O

&

Expires

25 Sept. 20268 Y/

30

accommodating additional dry weather
flow of about 168 MLD entering into the
Mithi River from Bapat Nalla and Safed
Pul Nalla.

During pendency and finalization of this
tendering process, guidelines were issued
by the Ministry of Finance, GOI
imposing restrictions on bidders sharing
land border with India. This has impact
on the participation of bidders and
technology providers in the floated

tenders.

In this changed scenario, it was necessary
to incorporate certain changes in the
tender conditions by revisiting post
qualification criteria and making rational
allotment of land across all bids to
preserve land for future use. As such
detail review of tender documents is
carried out and it was decided to cancel
all STP tenders and reinvite the same
immediately by incorporating necessary
changes. Accordingly, all 6 STP tenders
were cancelled in the first week of

August 2020.

e
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31.08.2020 All 7 STP tenders were reinvited with

revised tender documents and estimates
on 31.08.2020. Capacity of Dharavi STP
was increased from 250 MLD to 418
MLD to accommodate additional 168

MLD flow to be diverted from entering
the Mithi River.

The summary of chronology of tender

process 1s given below:

Chronology of Tender Process

Table Number-14

966

Year Actions by Status
MCGM _
2015 Colaba Bid Awarded in 2016 and
commissioned in April
2020.

2018 Bids for | Effluent standards
Jan /Feb | Bhandup, revision by NGT on
Ghatkopar, 30.04.2019.

Versova, Bids cancelled.
Dharavi,
Bandra and
Worli, WwTF
invited.
2019 Bids reinvited | Process annulled due
Sept. for above |to  rethinking  of
plants with | policies and award
new  effluent | strategy based on pre-
standards. bid queries.
2020 Fresh Bids for | Dharavi excluded as
April Worli, Malad, | 168 MLD dry weather
Bandra, flow of Mithi River is
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Ghatkopar, proposed to be treated
Versova  and | there.
Bhandup  are | During pendency and

being invited.

finalization of this
tendering process,

guidelines were issued |

by the Ministry of

Finance, GOI
imposing restrictions
on bidders sharing
land border with India.
This has impact on the |
| participation of |
bidders and

technology providers
in the floated tenders.
Hence, these tenders
were annulled.

2020
August

Fresh Bids for | Except Malad, all
| Worli, Malad, | other  bids  price
Dharavi, packets opened and
Bandra, | are under scrutiny. |
Ghatkopar, Malad tender s
Versova  and | cancelled as there was
Bhandup are |no response from
invited. bidders.

\

(\

" /

'portal

Pre-bid meeting was conducted on
22.09.2020. Responses to pre-bid queries
and Addendum are uploaded on NIC

(www.mahatenders.gov.in) and

price packets of all these tenders, except
for Malad, are opened and same are
under scrutiny. Tender for Malad is

cancelled, as there is no response
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received from the bidders. The Tender for
Malad WWTF is being reinvited in the
due course of time.

The details of STP works for which

tenders are already invited are as under:

Table Number-15

968

Sr. | Name of Plant | Terti- | Design, | **Expected |
No.| WWTF - |capacity| ary | Build | Dateof
| in MLD | Treat | Period | completion
-ment | in years )
1 | Worli 500 | 250 5 31.03.2026
2 | Bandra 360 | 180 | 5 [31.03.2026
3 | Dharavi | 418 | 209 | 5 |31.03.2026
4 | Versova 180 90 4 31.03.2025
5 | Malad 454 | 227 6 |31.05.2027
6 | Bhandup 215 108 | 4 [31.03.2025
7 | Ghatkopar | 337 | 170 | 4  [31.03.2025
Total 2464 | 1234 | '
S —— e Y .

**Note: Above timeline was given at the
time of filing Civil Appeal before the
Hon’ble Supreme Court on 16.03.2021.
However, subsequently due to severe
second covid wave especially in Mumbai

and Maharashtra, the process could not

be completed. Also, there was severe

shortage of oxygen and major
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engineering staff was deputed for taking
necessary measures such as procurement
of oxygen, jumbo care facilities,
vaccination drives and additional oxygen
bed facilities at hospitals and
procurement of required materials on war
footing. Even engineers were deputed for
airport duties for covid related works.
Lockdown was declared by Govt. of
Maharashtra. Similar situation prevailed
in other parts of India and there were
travel restrictions.

Also, as the offers received from the
lowest bidders were on higher side as
compared to base estimates, Peer Review
Committees were constituted for review
of base estimates.

Due to lockdown in many parts of India,
bidders could not provide cost breakup
and presentation to the department and
Peer Review Committees. So far, 245
number of MCGM employees lost their
life due to Covid. MCGM has also taken
necessary steps to mitigate the situation
in case of third covid wave, including
provision of pediatric wards. Even today

MCGM  engineers from  various

969



970
55

departments are involved in covid duties.
Nevertheless, all efforts are being made
to evaluate the offers received for various
STP tenders and conclude the tendering

process at the earliest.

HH. From the above events it can be seen that the
Respondent has put in continuous efforts for setting up of the
STPs. However, due to frequent changes in discharge norms
done by the authorities and the worldwide outbreak of

Covid-19 since January 2020, the same could not be

finalized.
Major Events influencing Tender Process:
Table Number-16
Date Event Ageﬂcy  Effluent |
standards
Prescribed at
each event
24 Nov | Draft MoEF& CC | BOD < 10mg/l
2015 Notification TSS <20 mg/l
13 Oct Notification | MoEF& CC | BOD < 20mg/l
2017 No0.843 TSS <50 mg/l
21 Dec | Stay on | National Expert
2018 Ministry’s | Green committee
notification | Tribunal appointed
30April | Final Order | National BOD < 10mg/l
2019 Green TSS <20 mg/l
= Tribunal
, - n\‘ II. The tender for the work of WWTF at Worli, Bandra,
(1% [ Mumprs LZAIDE ) _ _
(| Y ",’?Z; ~Ngh§gjomsu |l Dharavi, Versova, Bhandup & Ghatkopar are received and
WOl My Comm ssi il ) )
l—--_-.\\ Expirea " /| the same are under scrutiny. The technical packets and
2N Sovt. 2026/

N/
e
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financial packets of all these tenders are opened and same
are being scrutinized by MCGM Engineers &consultants
appointed for the same. As the offers received are on higher
side as compared to base estimates, the same are also being
scrutinized by Peer Review Committees. The details of Peer

Review Committee meetings held are at ANNEXURE - V.

Table Number-17

Sr. No Name of WWTF Number of
Tenders
Received

Worli

Bandra

Dharavi

Versova

| Bhandup

AN | B W N
W W] A~ W W W

Ghatkopar

JJ. . The tender for Malad WWTF was cancelled as there
was no response received from the bidders. The same is
being reinvited shortly. Forest Department Stage I clearance
for Malad WwTF was received on 22.08.2019 and proposal
for stage II clearance was submitted. Necessary payment was
made to mangrove foundations as per condition of CRZ
clearance. Final stage II clearance from Forest department is
still awaited from regional office WCZ Nagpur, MOEF &
CC. Necessary follow up is being done by MCGM with

forest department.

971



972
57

KK. It is most respectfully submitted that each time
Effluent Norms are changed the following changes are to be
made to the existing plant or in the Tender Conditions:

e The volume / size of the tanks (primary and
secondary treatment process) will need to be
increased to ensure removal of solids and
biomass

e The size of the equipment at each stage
(aeration, pumping, and sludge removal)
would change in order to cater to the higher
requirements of removal of solids.

e The above will have impacts on the
electrical systems which also require
modifications to suit the higher power
demand.

e Most of the technologies will require
additional stage or stages to attain the
improved standard. -These stages include
additional oxidation requirement and or
special filtering mechanism like disc filter
etc.

e Inclusion of an additional stage in between
could change the hydraulic profile of the
older scheme which may introduce

additional pumping requirements.
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e Because of the reduction of TSS and BOD,
there will also be increase in the sludge
volume to be handled, treated and disposed.

e The change of standards to stricter side
means higher capital cost and also higher
operation and maintenance cost.

e In this process, the MCGM also had to spend
additional costs for Consultancy services.
MCGM has already made extra payment to
the consultant for additional works carried
out by them on account of re-invitation of
tenders. Moreover, due to extension of the
contact period of consultants the clause of
escalation will be applicable, which will add
extra cost to MCGM.

e Moreover, change in Faecal Coliform norms
from <1000MPN/100ml to
<100MPN/100ml would also require change
in disinfection methodology and addition of

equipment like UV system.

For the above reasons, the sizing of the plant
components for BOD <20, TSS<50 cannot be
readily used for the requirements of meeting
BOD<10, TSS<20 mg/L standards. It is most
respectfully  submitted that due to the

complications involved in managing the current
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operation at almost all plants, the implementation
of a project for Mumbai will take 4 to 5 years. If
the tenders were awarded as per the earlier norms,
in order to achieve the change in discharge
standards, MCGM would have to negotiate with
the contractors to upgrade the plants as per revised
standards. As the tenders were called on design and
build basis, the complications in negotiations due
to change in discharge norms would have incurred
much higher costs for Respondent in absolute
terms. (As per FIDIC conditions in change of
technology, the client is expected to pay for the
costs for the design changes alongwith the costs for
implementation). Hence, the tenders invited as per
discharge norms (BOD <20, TSS<50) were
annulled and fresh tenders are invited as per

revised discharge norms stipulated by Hon’ble

NGT.

MM. As per notification u/no. GSR 1265(E) dated
13.10.2017 issued by MOEF & CC, 5 years time
was granted i.e., upto October 2022 to implement
discharge standards ie., BOD <20mg/l, TSS
<50mg/l. Hon’ble NGT vide order dated
21.12.2018 in O.A. no. 1069/2017 granted stay on
MOEF & CC notification dated 13.10.2017 and
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constituted an expert committee for preparing a
report within 2 months after going into various
aspects of alleged dilution of norms and its likely
impact on the recipient environment and public
health. The Expert committee, constituted by
Hon’ble NGT, suggested to construct STPs with
revised standards within 7 years from the date of
notification from MOEF &CC.

This Hon’ble Tribunal vide Order dated 30.04.2019
was pleased to partly accept the report filed by the
Expert Committee. Although the Standards
prescribed were accepted, the timeline of 7 years to
upgrade / construct the STPs was rejected. This
Hon’ble Tribunal was pleased to direct the MoEF
& CC to issue Fresh Standards within One month
from the date of the Order. That instead of issuing
fresh standards MOEF & CC had also challenged
the Order passed by this Hon’ble Tribunal before
the Hon’ble Supreme Court, which is pending as
on date. Till date, MOEF & CC has not issued any
notification. Nevertheless, MCGM is abiding by
the latest discharge norms stipulated by this

Hon’ble Tribunal while issuing its Tenders.

NN. Difficulties being faced by the Respondent

tion in Award of Tenders for setting up of STPs:
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High Price bid quoted by the bidders.

The role of the technology provider is important
and there was delay in response from the
technology provider due to the emergent
pandemic situation.

Respondent manforce and officials being pre
occupied in serving severe second wave of
COVID-19 in Mumbai.

Imposition of Strict lockdown in Mumbai to slow
the transmission of Covid-19. Respondent
Corporation was working on minimum strength.
Covid wave affected all and the bidders who
were not able to supply the clarifications
requested by the MCGM, in time. Some Bidders
had foreign collaborators and therewas delay in
response due to pandemic and closure of
International borders.

Due to surge in Covid-19 wave since March
2021, there was limitatios in inviting the tenders,
which were planned earlier.

Even the ongoing works were affected due to
non- availability /shortage of manpower,
machineries, material and industrial oxygen.

The considerable time was consumed in
verification of bids, financial packets, legal

verification and court matters etc.
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ix. There are space restriction for construction of
new STPs and the work is to be carried out by
keeping in operation & maintenance of existing
WwTF facilities till the commissioning of new

STPs, which is very challenging task.

OO. In the normal circumstances, if the price bids become
fair & reasonable; the 6 tenders in table no. 17, which are
under finalization process, would take about 6 to 8 weeks to
complete all procedural activity / requirements to issue work

order.

6. Municipal Corporation of Greater Mumbai should
ensure the mangrove area is kept to plastic free
zone. It is recommended to install Trash Boom or
Trash Trap for collection of floating plastic and
other wastes & its disposal. Natural streams used
as Sewage canals should be stopped and
restoration should be carried out; &

Respondent No.l is directed to implement the
Maharashtra Non-Bio-Degradable Garbage
(Control Act) 2016 and to install nets in Sewage
Storm Discharge Drain to stop Sewage Solid Waste

from entering the sea along with the Solid Waste

‘”"0 N 2 \ mobile public toilet after identifying the

&‘(\"‘“@Q
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areas close to beaches where open defecation is

rampant.

PP. It is important to mention here that the Mangroves, as
a subject matter, are delt by the State Government, through a
separate Mangrove Cell and the entire Mangrove area comes
under them for the purpose of management, upkeep and

protection.

QQ. However, in view of the directions issued, by this
Hon’ble Tribunal, steps have already been taken by the
Respondent Corporation for the purpose of installing Trash

boom/ trap for collection of floating matter.

RR. However, in view of the directions issued the
Respondent Corporation, to take appropriate steps/action
organized a joint co-ordination meeting at its office on
30.07.2021 which was duly attended by the representatives /
officers of MPCB, CPCB and Mangrove Cell (State
Government), Thane Municipal Corporation, Navi Mumbai
Municipal Corporation and the said matter was discussed in
detail for implementation of the direction passed by this

Hon’ble Tribunal.

SS. In addition to the above measures, following actions
are being taken by Respondent Corporation to stop Solid

Waste from entering the sea along with the Sewage Waste
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and to ensure that no untreated water discharged into the sea

level:
: “_._—_..u
™ B I—I.
o “\ -, X
s _\ ",‘_'2._
'
< ; 1/
; WA ‘1
vty I

a. In MCGM jurisdiction, at 323 locations 468

nos. of receptacle are placed along SWD
Nallahs for deposition of garbage, which are

regularly attended.

. During the period of 1 Jan 2020 to 31 March

2021, the no. of cases registered for the
offence of throwing garbage in Nallahs is
1961 nos. Further during the period of 1
April 2021 to 31 October 2021, the no. of
cases registered for the offence of throwing
garbage in Nallahs is 1302 nos. During the
period of 1 Jan 2020 to 31 March 2021, fine
of Rs.6,73,200/- is recovered for the offence
of throwing garbage in Nallahs. Further,
during the period of 1 April 2021 to 31
October 2021, fine of Rs. 3,12,300/- is
recovered for the offence of throwing

garbage in Nallahs.

. Respondent Corporation have deployed 96

nos. of vehicles exclusively to collect dry
waste which is transported to 46 nos. of Dry
Waste Segregation Centres. The diy waste is

. segregated into different types of dry waste

979



65

980

such as plastic, metal, glass etc. The

segregated plastic is sent to the waste

recyclers by the sansthas operating these Dry

Waste Segregation Centres. The Dry Waste

Segregation Centres are authorized and are

instructed to obtain required permissions

from competent authorities, if any.

d. Respondent Corporation provides services of

cleanliness and toilets at following beaches:

Table Number - 18

Location No. of Toilets | No. of Seats
Girgaon 2 18

Dadar Mahim 5 28

Juhu EN 32
Versova 3 16 |
Versova Extension 2 12 ]
Madh Marve ! 2 9 E
Manori Gorai 1 6

Total 18 121

e. Mobile Toilet Unit consisting of 3 seats for

Gents, 3 seats for' Ladies and 1 seat for

Handicapped is proposed.

The no. of units proposed are as follows:
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Girgaon — 2 Nos.
DadarMahim — 8 Nos. |
Juhu — 8 Nos.

Versova — 4 Nos.

Versova Extension — 1 No.
MadhMarve — 2 Nos.

ManoriGorai — 2 Nos.

Tender for installation of the Proposed 27
nos. of toilets with 189 no. of seats is floated
with due date as 29.10.2021 and the
completion period of 4 months. The work is

expected to be completed by 31.03.2022.

7. The report submitted by the IIT Mumbai for
MTHL project regarding pollution level is
accepted. The MCGM are directed strictly to
comply and execute it and time bound action plan

be implemented.

TT. As submitted in para 3 herein above, measures for
abating pollution of 4 major rivers is being taken by
Respondent Corporation. For remaining 48 SWD drains

which are connecting to Creek and Sea tendering work is in

--"?-.,'."p'ﬁ'dcg:_ss to appoint the consultants for suggestion on

bioremediation and/or phytoremediation or any other

1
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remedial measures for treatment of sewage water flows and
technology for removal of floating material in the storm
water drains. The remedial measures as suggested by the
consultants will be implemented at the earliest. The expected
date of appointment of consultant will be May 2022 subject

to proper response from the bidders.

UU. MTHL project is executed by MMRDA. The creek
around MTHL is in the jurisdiction of TMC, NMMC and
partly in MCGM area.

8. The pipelines which are directly releasing domestic
sewage in the water bodies, creeks and wet land

without treatment must be removed or connected

to the STP.

VV. It is most respectfully submitted that there are no
sewerage line discharging domestic sewage in Water bodies,
creeks and wetland within the vicinity of Respondent
Corporation. As submitted in above point no. (3),
Respondent is taking efforts to improve sewerage facility in
city of Mumbai under component III of MSIP works for
abating pollution of major 4 rivers are already proposed /in

progress. (Table number — 5, 6, 9 and 10)

S.M.H.ZAIDI

% [Mumbai & Thane Dist
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WW.

68

MCGM is liable to pay environmental damage for
discharge of untreated sewerage water into the
water bodies at the rate of Rs.4.25 crores per
month and arrears of Rs.29.75 crores. The MCGM
is directed to pay the amount of Rs.29.75 crores to
the account of CPCB within 30 days from today
and ensure to regularly pay Rs.4.25 crores per
month till the bio-remediation or Phytoremediation
measures are taken by the authorities concerned. If
remediation or treatment of the water of sewage
water is taken, it will be reduce at the rate of Rs.5
lakhs per month per drain systematically. The state
PCB is directed to calculate and do the needful

according to law from time to time.

It 1s most respectfully submitted that Respondent'

Corporation being aggrieved by the monetary compensation
levied by this Hon’ble Tribunal has filed Civil Appeal No.
923/2021 before the Hon’ble Supreme Court. That vide
Order dated 28.06.2021 the Hon’ble Supreme Court was

pleased to Issue Notice in the captioned matter along with

the Application for stay of Order dated 14.10.2020. That the

matter is subjudiced before the Hon’ble Supreme Court and

pending consideration.
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Commissioner of the Municipal Corporation of Greater
Mumbai to file an affidavit before this Hon’ble Tribunal
categorically indicating the steps which have been taken to
comply with the directions of this Hon’ble Tribunal,
particularly in regard to ensuring compliance with the
requisite standards for the discharge of effluents iﬁcluding
municipal waste and sewage. The affidavit shall set down a
concrete plan of action for the future. This Hon’ble Tribunal
may consider the affidavit and the steps which have been

taken to ensure compliance.

10.The BMC is further directed to ensure that there
should not be any water logging during the rainy
seasons and the sewage line or water connection
which are discharging the water from the city must
be regularly monitored so that there should not be
any blockage in the flow of the water and
accordingly as per above direction the Original

Application No.197/2017(WZ) is disposed of.

YY. The anti-flooding measures taken by MCGM are

explained in detailed in para II above.
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11.Compliances with regards to the conclusion of

CPCB’s report:

' CPCB Conclusions in Para
6 of the Order dated
16.07.2021

| MCGM Remarks

' 1. There is gap of about
 31.29 % between sewage
‘generation and sewage
collection by MCGM and it
can be said that about
9975 MLD untreated
sewage is ultimately

marine outfall). The MMC

has consented provision for

MLD sewage. But it may be
said that these facilities are
'not used at full capacity
mainly due to poor sewage

collection infrastructure.

| discharged in creeks (not

.' treatmént of about 2727

Hon’ble  NGT,

MCGM are as under.

It 1s respectfully submitted
that there is water supply of |
3750 MLD to entire MCGM.
limit. Out of that there is 27%
water loss due to leakages in
water supply networks. Thus, |
the actual water supply works
to 2737.5 MLD. Considering
sewage generation at 80%of
water supply, it works out to
2190 MLD.As against there is
provision for treatment of |
about 2723MLD.

To collect entire sewage
generated and treat it as per |
discharge norms given by

various

projects under taken by

a. Upgradation and |

construction of New STPs.
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[ (Refelj to -paragraph Q?) T
| and FF to OO of this|
Affidavit) |
b. Laying of sewer networks |
(MSIP I and II) (Refer to |
paragraph U to T of this

Affidavit) |
c. Diversion of dry Weatheri
flow (MSIP III) (Refer to
| paragraph U to T of this

- Affidavit)

2. Out of 08 sewglée It is most respectfullyi
treatment  facilities  of | submitted that the CPCB
Mumbai, 03 facilities | officials had visited all 8 |
discharges their effluent| STP’s in  Mumbai on|
through marine outfall and | 10.11.2020 and 11.11.2020 as '
rest 05 facilities discharges | per order of Hon’ble NGT |

their effluent through shore | dated 14.10.2020 in O.A. No.

discharge in creeks. 197/2017. Based on their |
Visit, CPCB submitted |
| observation regarding all §
STP’s. The remarks from |
Respondent Corporation to all

points raised by CPCB were

replied vide letter under

HIADY [,
* Mumsb':iaarh%%i Dist. | signature of DMC (E) u/no..

No
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DMC/E/2893 dated
17.03.2021.

In this regard, it may be noted
that STPs at Worli, Bandra,
Versova, Malad, Ghatkopar
and Bhandup were |
constructed and

commissioned from 1992 to

| 2003, based on discharge;

norms in vogue at that time.
Now, as per this Hon’ble
Tribunal’s order dated

30.04.2019 passed in O.A.

No. 1069/2018, Fresh tenders

for upgradation/construction |

of STPs at Worli, Bandra
Versova, Malad, Ghatkopar
and Bhandup are invited. As
Major capital investments are
being carried out in

construction of new STPs

with  updated technology;!

hence, existing STPs are

being upgraded as per new

| discharge norms and the said |

STPs shall be shut down in

987
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due course. Therefore, no |
major capital expenditure 1s |
being done nor any design
changes are being carried out

in existing plants in order to |

avoid wasteful expenses. |
However, all these STPs are
operated and maintained as |
per prevailing consent of |
MPCB valid upto December
2020.The reports of the}

;, NABL accredited laboratory,i

showing operational |
performance of all STPs fori
the period of January to

August 2021 are attached as

ANNEXURE - VI.

Moreover, 1t 18 the '
responsibility of the lowest i
bidder to operate and |
maintain existing STP facility
after issue of LOA. |
The latest consent for period?
from 1% January 2021 to 3" |
December 2023 is in line with |

the guidelines issued by |




74

Hon’ble NGT and the same
are considered while inviting
tenders for upgradation of
STPs.

:I 3. For the treatment of
collection sewage (2190
MLD), there are eight

' sewage treatment facilities
'in MMC area. Out of 08
| sewage treatment facilities,
02 are STP. Rest 06 sewage
treatment facilities
especially having creek
shore discharge do not

have capacity to meet the

notified standard of sewage

| treatment even after the
| grace period of 05 year i.e.
year 2022 as per GSR 1265
(E) dated 13.10.2017
notification. Therefore,
full-fledged STP are

required.

113.10.2017

! granted time of 5 years i.e.,

As per GSR 1265(E) dated |
notification, |
MCGM  annulled tenders |
floated for Bhandup and
Ghatkopar STPs and invited
fresh tenders for Bhandup,
Ghatkopar, Worli, Bandra,
Dharavi and Versova in
January—March 2018. In this
notification, MOEF & CC had

upto  October 2022 to

implement these discharge
standards. During finalization |
pf these tenders, Hon’ble:
NGT vide order dated
21.12.2018 in O.A. no.
1069/2017 granted stay on
MOEF &CC notification

|dated  13.10.2017  and |

constituted an expert |

committee for preparing al
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| NGT.

report within 2 months after |
going into various aspects of \
alleged dilution of norms and |
its likely impact on the |
recipient environment and |
public health. The Expert.
committee, constituted byi
Hon’ble NGT, suggested to
construct STPs with revised
standards within 7 years from |

|
the date of notification from |

| MOEF & CC. However, till |
.date, MOEF & CC has not

issued any notification, in |
fact, the Union of India has;
preferred an Appeal against |
the said Order being Diaryi
No. 11356/2020. |
Nevertheless, MCGM is
abiding by the latest discharge
norms stipulated by Hon’ble |
Subsequently, Hon’ble NGTi
accepted the report of expert |
committee and prescribed |

revised effluent discharge
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standards(BOD <10mg/1, TSS
<20mg/l).Hence, as per this
order of Hon’ble NGT dtd
30.04.2019, MCGM  has|
floated tenders for |
upgradation/construction = of
STPs as per the revised
effluent discharge norms
given by Hon’ble NGT.(Refer |
to paragraph Q to T and FF
to OO of this Affidavit)

4. Grit treatment before | The necessary clauses
disposal is required | regarding proper disposal of
otherwise it will be a | grit, are added in the technical
potential source of specifications of the tenders
20pathogenic invited for the STPs.

| contamination ad pollution
at the location where it is

dumped.

5. MMC has prepared | The details for upgradation |
action plan for upgradation | /construction of STPs are |
| of STPs. It is estimated that | already given. (Refer to
about 2464 MLD sewage | paragraph Q to T and FF to
treatment upto secondary | QO of this Affidavit)

level and tertiary treatment

A Aupto 1234 MLD s
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proposed but the targeted

completion year would be |

the year 2026.

6. Precise inventory of
natural drains and its use
as raw wastewater
should be

prepared by MMC and

discharge

accordingly action plan in
this regard should also be
prepared for diversion of
wastewater from natural
drains to proposed sewage
treatment plant. Several

unorganized human

settlement can be observed |

along bank of creeks and
natural drains which are

potential direct source of

sewage discharge to creeks. |

Such area should also be

made part of sewer
network and sewage
conveyance to STP
treatment.

Out of 95 SWD drains/ ms_i
which carries waste water, |
a) MCGM has diverted Part

dry weather flow of LGP nalla i
Worli

to waste water '

treatment plant and also

planned to take the entire dry |

weather flow in proposed |

work of augmentation of

1 2025.

Worli waste water treatment |
facility.

b) Also the dry weather flow
of Haji Ali Nalla 1s diverted to
sewer network.

c) 42 SWD drains/ Nallas
which are connecting to the
rivers where rejuvenation
work of rivers is undertaken
be

completed between 2022 to

and 1s expected to

d) For remaining 48 SWD

drains which are connecting
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to Creek and Sea tendering

work is in process to appoint

the consultants for suggestion

on bioremediation and/or
phytoremediation or any other

remedial measures for

treatment of sewage water / |

waste water flows and

technology for removal of

floating material in the storm

water drains. The remedial

measures as suggested by the

| consultants will be
implemented at the earliest.

The expected date of|

appointment of consultant
will be May 2022 subject to
proper response from the
bidders.

| The necessary plans for 100% |

coverage of sewerage is |

described in paragraph U to

| DD.

7. Based on the available

information, it is calculated

* '{ that MCGM should deposit |

Project of |

upgradation/construction  of

STPs is delayed due to

993
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| Rs. 210,00000/- (Rupées | frequent changes in effluent |
Two crore ten lacs only) as | discharge norms as described
environmental in the table at the beginning
compensation for  the | of the note. Existing STPs are
damage caused to the | constructed and
environment due to partial | commissioned from 1992 to
treatment of sewage. 2003 based on the discharge
norms in vogue.

In this regard, MCGM has
filed Civil Appeal
No0.923/2021  before the
Hon’ble Supreme Court

along with prayer of Stay.

8. Faecal coliform is | The necessary condition to

required to be regularly | limit faecal coliform as per |

monitored in all the sewage | new discharge standards is

treatment facility having | included in the technical |

shore discharge facility. specifications of STP tenders. |

9. Time bound action plan Periodical review of the |
with key performance | progress of ongoing and
indicators for review of the | proposed works is being taken
progress may be devised by | regularly.

MCGM for self-assessment | In this regard, it is to be

from time to time as well as | submitted that all the ongoing

submission of progress to|and proposed works of

SPCB.” | MCGM  are delayed due to

SMH.2AI01

¥ [ Mumbai & Thane Dist.\

Reg. No. 3640

My Commission
Expires

25 Sept, 2026
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COVID-19 pandemic

GoM.

"and
subsequent lockdowns

imposed by Central Govt. and

12.Issue raised by the Applicant with regards to
officer / contractor caught disposing of cement in

the creek:
ZZ. That the incidence dated 20.05.2021 mentioned by the
Respondent in its Execution Application No. 6/2021 of a
truck commissioned by the Respondent Corporation was
caught red-handed discharging cement directly into the creek
near Bhandup is incorrect and misleading. It is submitted
that Respondent’s team / vehicle was working at Azad Nagar
in “T” ward on the instant day. There was abnormal flooding
due to Tauktae cyclone and during the operation (working)
the vehicle had sucked mainly flooded storm water which
was muddy and sedimentary. This muddy water was released
by the vehicle in the nallah in Bhandup. No cement was
discharged into the water body by the Respondent. It may be
noted here that on the representation submitted by the
Respondent Nos. 1&2 the concerned operator / staff of
Respondent was called for and, on the explanation, offered
by the concerned officer, he has been instructed to take

proper care while carrying out such activities.
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AAA.For Wadala incidence, a penalty of Rs. 10,000/- 1s
imposed on contractor M/s. Bucon Engineers &
Infrastructure Pvt. Ltd. Further, warning letter is issued to
the contractual agency and compliance report is submitted to
MPCB. The staff has been instructed to keep vigil at this and

other such locations to prevent and stop similar offences.

13.Delay in 2020-2021 due to Covid:

BBB. It is most respectfully submitted that due to pandemic
and subsequent lockdowns imposed by Central Government
and State Government, the overall processing of STPs
tenders were hampered, as the bidders from different parts of
India participated in the tendering process. Moreover, certain
technologies and equipment’s proposed in the bids received
were of International make, so there were certain limitations
on the side of the bidders to get necessary information
during pandemic. Hence, the due dates for submission of the
tenders were required to be postponed on many occasions as
per the request of prospective bidders. Also, the pace of
evaluation process got hampered as consultant’s offices were
closed, bidders could not arrange presentation due to 2™

wave of Covid-19.

CCC. It is a well-known fact that Mumbai and Maharashtra
was badly affected by Covid-19. Respondent had to depute

its existing Engineering staff for management of Covid-19
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control related activities since 22" March 2020, as top
priority was to be given to this activity. Incidentally, it is to
be mentioned that Hon’ble Supreme Court had recognized
the efforts taken by MCGM for the steps taken to control the
Covid-19 pandemic. Cognizance of the same was also taken

by WHO and US Government.

14.1t is submitted that during the pandemic the focus of
the Respondent Corporation was to provide healthcare
facility in various Jumbo facility Centers / Hospital /
Wards and CCC-1 and CCC-2 for care and treatment
of Covid Patients. It may be noted that to combat the

pandemic, Respondent has incurred a humongous- cost

of Rs.3024.84 crores. There is a possibility of third

wave of Covid Infection in India and to tackle the
same, more investments is being done by the
Respondent Corporation to fortify the medical

infrastructure in Mumbai.

15.1t 1s most respectfully submitted that following are the
difficulties encountered by the Respondent while
executing the Directions passed by this Hon’ble

Tribunal;

a. Some of the stretches are affected by the
encroachments, pending court cases, acquisition

\matters etc.

\
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. Due to severe second wave of COVID-19 in
Mumbai, strict lockdown was imposed.

. The considerable time was consumed in
verification and court matters etc.

. Existing Engineering staff is deputed for
management of Covid-19 control related activities
since 22nd March 2020, as top priority was to be
given to this activity. Considering the possibility of
third wave, the engineering staff is still deputed for
Covid related works and making provision of
medical oxygen for emergency situation.

. Delay in obtaining various N.O.C.’s from different
external  organization like  Environmental
clearance, CRZ  permission,Traffic  Police,
MMRDA, Railway, PWD, MoEF etc.

. Restricted use of heavy machineries in thickly
populated areas.

. Encroachments in the proposed alignment.

. Non Development of DP roads.

. Rescue pits consume more time for excavation due

to uncertainty in soil strata.

. Narrow width of Roads.

. Uncertainty in Geological Strata/extremely Hard
Rock.

Sub-soil Water and Tidal Effect.

. Covid wave affected all and the bidders who were

not able to supply the clarifications requested by
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the MCGM, in time. Some Bidders had foreign
vendors and their ability to respond in time was
severely affected due to the lockdown.

n. Due to surge in Covid-19 wave since March 2021,
there was limitations in inviting the tenders, which
were planned earlier.

0. Even the ongoing works were affected due to non-
availability /shortage of manpower, machineries,

material and industrial oxygen.

16.1t is most respectfully submitted that the Respondent
is making all efforts possible to eradicate the sewerage
isSie-and i$ taking all steps towards mitigating the
sewage entering into the water bodies. Respondent
submits that MPCB and CPCB are continuously
ﬁmon‘itoring the efforts being taken by the Respondent,
and the Respondent has also been reporting to the said

authorities, as and when called for.

DEPONENT A b] J1-2\
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VERIFICATION

Verified at Mumbai on this

day of November, 2021,

that the contents of the foregoing Affidavit are true to my

knowledge, no part of it is false and nothing material has

been concealed therefrom.

\ p‘n—ﬂ ’
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Government of ndia
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1

ITEM NO.2 - Court 4 (Video Conferencing) SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal N0.5036/2019

MUNICIPAL CORPORATION OF GREATER MUMBAI Appellant(s)
VERSUS
NITIN SHANKAR DESHPANDE & ORS. Respondent (s)

(With appln.(s) for IA No. 79977/2019 - STAY APPLICATION)

WITH Diary No.11356/2020 (XVII)
(With appln.(s) for IA N0.92207/2020-EXEMPTION FROM FILING C/C OF

THE IMPUGNED JUDGMENT and IA No.92206/2020-STAY APPLICATION and IA
No.92205/2020 - CONDONATION OF DELAY IN FILING APPEAL)

C.A. N0s.923-924/2021 (XVII)

(With appln.(s) for IA FOR STAY APPLICATION ON IA 93118/2021)

Date : 13-08-2021 These matters were called on for hearing today.

CORAM :

HON'BLE DR. JUSTICE D.Y. CHANDRACHUD
HON'BLE MR. JUSTICE M.R. SHAH

For Appellant(s) Ms. Aishwarya Bhati, ASG
Mr. D.L. Chidananda, Adv.
Mr. Divyansh Rathi, Adv.
Ms. Archana Pathak Dave, Adv.
Ms. Suhasini Sen, Adv.
Mr. S.K. Singhania, Adv.
Mr. Gurmeet Singh Makker, AOR

easgn.

.rT\
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CA 5036/2019

Mr. Mukul Rohatgi, Sr. Adv.
Mr. Dhruv Mehta, Sr. Adv.
Mr. Ashish Wad, Adv.

Mrs. Tamali Wad, Adv.

Ms. Aruna Savla, Adv.

Mr. Harshad Pimple, Adv.
Mr. Sidharth Mahajan, Adv.
Ms. Sukriti Jaggi, Adv.
Mr. Ajeyo Sharma, Adv.

Mr. Keith Verghese, Adv.
M/s. J S Wad And Co.

For Respondent(s) Mr. K.M. Nataraj, ASG
Mr. S.K. Singhania, Adv.
Ms. Suhasini Sen, Adv.
Mr. Sharath Nambiar, Adv.
Ms. Preeti Rani, Adv.
Mr. Amrish Kumar, Adv.
Mr. Arvind Kumar Sharma, AOR

Mr. Krishnan Venugopal, Sr. Adv.
Ms. Ekta Sikri, Adv.

Ms. Ranjeeta Rohatgi, AOR

Mr. vikalp Mudgal, Adv.

Mr. Krishnan Venugopal, Sr. Adv.
Ms. Ekta Sikri, Adv.

Ms. Ranjeeta Rohtagi, Adv.

Mr. vikalp Mudgal, AOR

Ms. Anitha Shenoy, Sr. Adv.
Ms. Srishti Agnihotri, AOR
Mr. Zaman Ali, Adv.

Ms. Aarti Krupa Kumar, Adv.
Ms. Sanjana Grace Thomas, ADv

Mr. Gurmeet Singh Makker, AOR

Mr. Mukesh Verma, Adv.
Mr. Shashank Singh, AOR
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Mr. Tahir Ashraf Siddiqui, AOR

UPON hearing the counsel the Court made the following
ORDER

IA No 93118 of 2021 in Civil Appeal Nos 923-924 of 2021.

1 An order has been passed by the National Green Tribunal on 16 July 2021
directing the Municipal Commissioner of the Municipal Corporation of
Greater Mumbai to appear in person along with his response and a
compliance status in respect of each of the directions which have been
issued by the Tribunal in its order dated 14 October 2020. The Municipal
Commissioner has been directed to explain why coercive measures under
Section 25 of the National Green Tribunal Act 2010 read with Section 51 of
the CPC may not be taken to ensure compliance of the order of the Tribunai.

2 The NGT was apprised of the fact that notice has been issued by this court on
28 june 2021 in Civil Appeal Nos 923-924 of 2021. However, the Tribunal has
taken the view that since there was no stay of its decision, the execution
proceedings filed by the first respondent may proceed and hence, the above
order has been passed.

3 Mr Mukul Rohatgi, learned senior counsel appearing on behalf of the
Municipal Corporation submits that though the execution application was
filed on 22 June 2021 before this Court issued notice, this court was not
apprised of the fact by the first respondent, and on 16 July 2021, an order
was passed by the Tribunal without notice to the Municipal Corporation. That
apart, it has been submitted that even in the counter affidavit which was
filed on 19 july 2021 in these proceedings, there has been no reference to
the execution proceedings.
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The issue which has been raised in the proceedings before the NGT is indeed
serious since it relates to the discharge of untreated waste into the sea,
creek and river bodies. The Municipal Corporation must, in our view, make
every effort to comply with the directions of the NGT by setting up the
required facilities and upgrading existing facilities. Humanity can ill afford
the luxury of using water bodies as dumping grounds of municipal waste. It is
absolutely no valid answer to say that the directions which have been issued
by the NGT would pose budgetary implications for the Municipal Corporation,
particularly when the report of the expert committee indicates quite to the
contrary. The discharge of untreated sewage and waste from Mumbai is a
matter of serious concern and needs to be attended to with the highest
priority. The protection of the environment is a matter of universal concern.
The Municipal Corporation and the Municipal Commissioner must respond to

1004

the notice which has been issued by the NGT. At the same time, recourse to-

coercive steps against the Municipal Commissioner is not appropriate,
particularly when the official is engaged in a herculean effort to respond to
the Covid 19 pandemic for protecting the residents of the metropolis.
Reasonable time should be given to MCGM and the Municipal Commissioner
to apprise the Tribunal of the steps taken.

We accordingly direct that within a period of two weeks from today, the
Municipal Commissioner shall file an affidavit before the NGT categorically
indicating the steps which have been taken to comply with the directions of
the NGT, particularly in regard to ensuring compliance with the requisite
standards for the discharge of effluents including municipal waste and
sewage. The affidavit shall set down a concrete plan of action for the future.
NGT may consider the affidavit and the steps which have been taken to
ensure compliance.

Pending further orders, however, no coercive steps shall be taken against the
Municipal Commissioner or the Municipal Corporation in pursuance of

/‘#ﬂ-,h\“*

b ~
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paragraph 7 of the order dated 16 july 2021. In the event that the Municipal
Corporation does not make a good faith effort to place before the NGT a full
schedule of steps taken and those which are proposed to be taken, we may
be constrained to vacate the stay on the direction in paragraph 7 on the next
date of listing.

7 The above directions should not be interpreted as a carte blanche to the
Municipal Corporation to continue to violate the prescribed poliution controi
norms in the interregnum and all steps shall be taken in the meantime to
ensure compliance.

(CHETAN KUMAR) (SAROJ KUMARI GAUR)
A.R.-cum-P.S. COURT MASTER
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ANNEXURE Ill

o

25 Sept. 2026

List of Completed Works from 2016 to August 2021 / S-P-DepH
T Period ~ length i
Sr.No Description of the Work M) (KM)
1 P/L230mm dia S.W. pipe sewer at Bharat Nagar Municipal 6 0.142
School, Bandra(E) in H/East ward. ‘
P/L 250 mm & 300 mm dia RCNP3 class pipe sewer from Shivsai
& Mandir to Pralhad Shinde Chowk to New English School at Vijay 12 0.345
Nagar, Bandra(E) in H/East ward. |
Part A) P/L 230 mm dia S.W. class pipe sewer along Hanuman
Mandir Road from Municipal Hindi School to St. Lowerence
School in Marol Gaothan, Village Marol, Andheri (E) in K/East
3 Ward. 5 0.15
Part B) P/L 230 mm dia S.W. class sewer on Gaothan Road from
Kanchan Building to Marol Maroshi Road in Marol Gaothan,
Village Marol, Andheri (E) in K/East Ward. -
P/L 250 mm dia RCNP3 class pipe sewer near Himalay Steel &
B Jewellers shop to Hill Top society at Saibaba nagar, Kadam wadi, 5 0.09
Village Marol, Andheri(E), in K/East Ward.
P/L 250 mm dia RCNP3 class pipe sewer line along proposed
> 9.15 mtr wide DP Road from Vimla Hospital up to Preeti CHS at 6 0.211
Versova, Andheri (West) in K/West ward.
7) a) P/L 280 mm dia (OD) HDPE pipe sewer line (PN 6 Class-PE
80 grade: IS 14333) to correct grade and alignment by HDD
g Method on 13.40 mtrs wide proposed DP road from Marol 12 0.2
Maroshi road up to Crescent residency, Village Marol, Andheri
(East) in K/East Ward | i B
P/L 300 mm dia RCNP3 class pipe sewer line along Mangelawadi
/ Road from Juhu Tara Road upto Mangelawadi at Juhu, in K/West 6 0.285
. | ward. - .
8 P/L 300 mm dia. RCNP3 class pipe sewerline On North Side of 18 0.616
Mohan Gokhale Road (Cross Road) Goregoan, P/South Ward i
9 P/L 600 mm dia. and 350 mm dia. Sewer in Teen Dongri, 16 0.27
Yashvant Nagar area, Goregoan(W), P/South Ward )
10 | P/L 250 mm dia RCNP3 class pipe sewer in Chikkuwadi & 5 0.18
Bhandarwada at Village Malavani, Malad (W) at P/North Ward. ’
11 | P/L 230 mm dia. S.W. Pipe sewer along Govind Nagar Main Road, 9 0.171
Prem Nagar at Borivali {W) in R/Central by Open Cut Method )
o "Shff_t'ing and diversion of-giisting 500mm dia & 600 mm dia
sewer line passing through private plot by providing and laying
12 500 mm dia and 600 mm dia RCNP3 class pipe sewer along D.P. 15 0.15
Road at Sai Baba Nagar, Manthan Pada, at Borivali (W), in
| R/Centralward /m
P/L 300 mm dia RCNP3 class pipe sewer line on 13.40 m J ~J )—-
13 | wide D.P.Road from 18.30 mtr D.P.Road i.e. Bank of Bafod
Building to Hill View Park Society in Thakur Village Karliya nﬁﬁ)ni’:]ﬁﬂ f&zhi‘:,?g;st. 051
R/South Ward. . Reg.[No. 3640 )
WO\ ™ Eires

1016



14

15

@;}1017

P/L 300 mm dia RCNP3 class pipe sewer line along Ring Road at
Bhandup (_E) in S Ward

P/L sewerline for missing link on Gavanpada Road, Mulund (E) in
T ward

16

P/L 250 mm dia RCNP3 class pipe sewer line along Maulana Asad
Madani marg, Jogeshwari(West) in K/West ward.

17

18

5) P/L 400 mm dia (OD) HDPE pipe line (PN-6 Class- PE 80 grade:
IS 14333) to correct grade and alignment by HDD Method on
Dudhsagar road upto Mohan Gokhale road, Goregaon (E) in
_P/South ward. (3/T21)

0.5

0.072

0.096

0.15

P/L 300mm dia RCNP3 class pipe_s_eWer line along Maharashtra
Nagar Rd upto Quarry Rd at Bhandup (West}, S ward

0.1

19

Providing & laying 250 mm dia RCNP3 class pipe sewer line at
Tarun Bharat road from Municipal School to Saibaba Nagar,
Chakala, Andheri {East) in K/East ward.

20

21

22

Providing and laying 230 mm dia. SW pipe sewer from NSS.
road to near Gousia Masjid, Salma Compound and nearby area,
Ghatkopar (W), in L ward.

12

0.029

0.166

7) P/L 355 mm dia (OD) HDPE pipe sewer line {PN-6 Class- PE 80
grade : IS 14333} to correct grade and alignment on Mahatma
Jotiba Phule road from Cambridge School upto PSC Block in
Thakur Complex, Kandivali (East) in R/South Ward. (4/722)

18

0.372

6) P/L 280 mm dia. {OD) HDPE pipe line (PN-6 Class- PE 80 grade :
1S 14333) to correct grade and alignment on D.P Road from
Gokul Garden CHS to Vrindavan CHS, and from Gokul Accord CHS
o Resort View CHS in Thakur Complex, Kandivali (E) in R/South
Ward.

23

5) P/L 280 mm dia. (OD) HDPE pipe sewer line (PN-6 Class- PE 80
grade : IS 14333) to correct grade and alignment on D.P Road
from Mahatma Phule Road junction upto Thakur Vidya Mandir

24

Providing and laying sewer lines anywhere in Eastern Suburb.

- Providing and laying 300mm dia RC NP3 Class pipe sewer line
along 9.15mtr wide D.P.Road in front of Gandhi Bal Mandir
School to Jay Ambe Mitra Mandal, Ward No. 165, Kurla (West) in
L-Ward.

25

Providing & laying of 500mm (OD) HDPE pipe line (PN-6 Class- PE
80 grade : IS 14333) to correct grade and alignment on 13.40 mtr
wide D.P.Road Dheeraj Enclave buildings from 27.45 Mtr. wide
D.P.Road and Providing & laying 280 mm (OD) HDPE pipe line
(PN-6 Class- PE 80 grade : IS 14333) to correct grade 12.20 mtr
wide Dheeraj Enclave Road from junction of 18.30 Mtr. wide
D.P.Road upto 36.60 Mtr wide D.P.Road at Borivali (East) in
R/Central Ward.

26

27

School in Thakur Complex, Kandivali (E) in R/South Ward. (4/T23) |

18

18

0.29

0.133

0.18

/ |smpzami |
] Wiy -bai é' nane ust.
Reg. No. 3640 |
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P/L 560 mm dia (OD) HDPE pipe sewer line (PN-6 class-PE 80
grade: IS 14333) to correct grade and alignment by HDD Method
at Khernagar-Kherwadi area, Bandra (E), H/East ward. (1/5 of T
21)

12

1) P/L 355mm (OD) HDPE pipe sewer line (PN-6 Class- PE 80
| grade: IS 14333) to correct grade and alignment by HDD Method

12




at Shatabdi Hosbitél 55&, at Govandi (W). In M/East Ward
(T2/21)

02

28

Providing and laying 300mm Dia RCNP3 class pipe sewer - along
9.15m wide DP road in front of Shivam Ind.Estate - Orchid
Residential Complex Near Station road, Deonar, - Govandi (E),
Mumbai in M/East Ward.

0.29

29

Providing and laying 300mm dia RC NP3 Class pipe sewer line
from Kaju tekadi Ganesh Mandir to Jagruti Nagar Metro station
at Ghatkopar(W) in ‘N’ Ward

30

31

1) P/L of 400mm (OD) HDPE pipe line (PN-6 Class- PE 80 grade :
IS 14333) to correct grade and alignment on 13.40 mtr wide
D.P.Road from 1.B.P.S. Bldg. upto Benzer Society, Near 90 Feet
Road , Thakur Complex at Borivali (East) in R/Central Ward .
(5/123) S

11

18

0.21

0.125

8) Providing and laying 400mm dia RC NP3 Class pipe sewer for
missing link , Jaideep nagar, Nahur(E) in S ward

32

7) Providing and laying 300mm dia RC NP3 Class pipe sewer at
Samarth nagar road, Bhandup (W) in S ward

0.29

0.255

33

8) P/L 300 <350 mm dia RC NP3 Class pipe sewer Kokan nagar
road & Jamil nagar road Bhandup (W) in'S' ward

34

P/L 300 mm dia RCNP3 class pipe sewerline from Vaishali Nagar

Road, upto Narendra Complex Road, R/North Ward

0.85

0.18

35

2)Providing & laying 350 mm dia RCNP3 class pipe sewer line
along 13.40 mtr wide D.P.Road from 'Surabhi' Hotel upto I.B.P.S.
Bldg. at Borivali (East) in R/Central Ward.

14

0.14

36

P/L 600 mm dia RC(NP3 Class) pipe sewer along Mohan Gokhale
Road from existing manhole near Electric Pole no. TCJ/093/004
upto the existing manhole at the junction of Mohan Gokhale
Road with Arya Bhaskar Road, Goregaon, P/South ward.

20

0.685

Providing and Laying 300<500 mm dia RCNP3 class pipe sewer
line along L.U. Gadkari Marg and nearby area in M/East Ward.

0.27

38

P/L 230mm dia SW class pipe sewer line from Varsha Nagar
Cemetery to existing manhole on 27.45M wide D.P. road near
Kailash Industrial Estate, Ghatkopar(West) in N ward

39

Providing and laying 230 mm dia S.W class pipe sewer line at
various locations in slum areas in M/west ward.

40

18

12

0.56

1.18

10)Providing aﬁd laying 230.mm 230mm dia SW pipe sewer line
on Sainath Wadi, Mulund Colony, Mulund(W) inT ward

41

1) P/L 300 mm dia RCNP3 class pipe sewer along Datta Mandir

road upto pipe line road, Santacruz (E) in H/East Ward

10

13

0.06

0.269

1) Providing and laying 300 mm dia. RC NP3 Class pipe sewer
near Manav Kalyan Bldg., Bangur Nagar, Goregaon(W) in P/South

| ward.

20

0.132

6) P/L 300 mm dia RCNP3 class pipe sewer on Narayan Chavhan

cross road no.1 & 3, D.N. Nagar, MHADA layour, Andheri (W) in -

K/West ward

44

4) P/L 230mm dia. SW class pipe sew,ef Ii_r-we at Gajanan M'at‘wara'j '

road, at Ghatkopar(W)in N ward

12

10\

0.29

0.14
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45

3) P/L 230mm dia. SW class pipe sewer line at R. N Gandhi marg,
at Vidyavihar(E) in N ward

46

10

2) P/L 300mm dia. RC NP3class pipe sewer line at Dog Kennel
road, at Govandi (E).in M/East Ward

10

47

i) Providing and laying 230mm dia S.W. class pipe Sewer line
along Jambhalipada road, Asalpha, Kurla{W) in ‘L’ ward. Ii)
Providing and laying 230mm dia S.W. class pipe Sewer line
besides Homeguard Ground, Kurla(W) in ‘L” ward.

48

0.285

Providing and Laying 800 mm dia RCNP 3 class pipe sewer from
Collector colony to Hemu Kalani Marg opp R.C. Marg Chembur in
M/West ward (Phase-I)

26

1.27

419

P/L 300 mm dia RCNP 3 class pipe sewer at Lumbini Baug,
Govandi.

50

0.104

P/L 250 mm dia RCNP3 class pib_e ;ewer line at Khardeo Nagar,
Ghatala Vlllage in M/West Ward

51

P/L 300/450mm dia RCNP3 class pipe sewer line in Cheeta Camp
in M/East ward

52

A) P/L 350 mm dia RCNP3 class pipe sewer line along Shitladevi
Mandir Road in D.N. Nagar MHADA Layout, Andheri (W) in
K/West Ward

B) P/L 300 mm dia RCNP3 class pipe sewer line along the road
from Ganesh chowk upto Matruchhaya building at D.N. Nagar,
Andheri (W) in K/West Ward.

53

P/L 230 mm dia S.W. pipe sewer fro_m building No.6 to Indira
Krupa Society at Vijay Nagar, Bandra(E) in H/East ward.

10

0.236

0.92

14

0.41

54

55

P/L 300 mm & 400 mm dia RCNP3 class pipe sewer in Yashwant
Nagar, Santacruz(E), H/East ward.

1) P/L RC pipe (NP-4 class and above) sewer line of 600 mm dia
along Station Road, Bandra, Slaughter House Road upto Badi
Masjid, H/West Ward. (Partly by trenchless technology). (Micro

| T-4)

56

57

58

59

60

Part A) Providing and laying R.C. pipe sewer lines from
AnikWadala to CST Road Junction by micro tunneling and pipe
jacking method including ground improvement and allied work.

21

0.06

0.548

36

0.085

27

4.95

P/L RC pipe (NP-4 class and above) sewer line of 1000 mm dia by
Micro tunnelling and pipe jacking method from Afghan Church
pumping station to Colaba WwTF, A Ward

36

0.6

Providing and Laying RC pipe (NP-4 class and above) sewer line
of 1000 mm dia by Micro tunneling and pipe jacking method
along Sahar road from Airport residential complex gate no. 1 to
Sahar village K/E ward

36

Providing and Laying RC-pibé (NP-4 class and above) sewer line
of 1200 mm dia by Micro tunneling and pipe jacking method for

| Upsizing of sewrline along Senapati Bapat marg, G/North Ward.

36

Providing and Laying RC pipe (NP-4 class and above) sewer line
of 1000 mm dia by Micro tunneling and pipe jacking method for
Upsizing sewrline along Rafi Ahmad Kiidwai Marg , F/N Ward.

61

36

Providing and Laying RC pipe (NP-4 class and above) sewer line

of 1200 mm dia. pilot sewer line by microtunneling and pipe

Mu
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1020
[05)

jacking method & HDPE pipes for cross connections by HDD
method along Barister Nath Pai Road on east side of carriage
way parallel to existing sewer line from Veer Tanaji Malusare
Path Junction to Sant Savata pumping Station in E Ward.

62

Providing and Laying RC pipe (NP-4 class and above) sewer line
of 1200 mm dia by Micro tunneling and pipe jacking method
along Ranchhod Das Thakkar from RangnathKeskar Road
crossing Railway line upto W. E. H. Dahisar (E), R/North ward.

36

0.69

63

P/L 450 mm dia overflow pine sewer line from Chach Neharu
Garden to Junction of R.M Bhattad Marg along Mahantanpada
Road, Sai Baba Nagar Borivali (West) partly by HDD and partly by
open cut method at R Center Ward

18

0.313

Total

28.00




List of Works in Progress, proposed to be completed by October 2024

Sr.
No

Description of the Work

Period
(M)

Length
(KM)

Physical
progress
in %

Actual
date of
starting

1021

[ 66

Date of
Completion

3) Providng and laying 450 mm dia
RCNP 3 sewer line damaged by
MMRDA / Metro from pier no. 139 to
pier no. 146 along west side of service
road of WEH, Jogeshwari (E) in K/E
ward.

17

0.166

50%

15.02.2020

15.03.2023

4) P/L of 400 mm dia RCNP3 class Pipe
sewer line along Mahalkari Road and
350 mm dia RCNP3 class Pipe sewer
line along Shivaji Nagar road in Kurar
Village,Malad (E) in P/North Ward

14

0.700

| 4) P/L 355 mm dia (OD) & 280 mm dia

(OD)HDPE pipe sewer {PN-6 Class- PE
80 grade : IS 14333) to correct grade
and alignment along Ali Talao Road,
Kharodi Village, Malad (W) in P/North
Ward. (1/T22)

18

2) P/L 355mm dia (OD), 450mm dia
{OD) HDPE pipe sewer (PN-6 Class- PE
80 grade : IS 14333) to correct grade
and alignment along East side of
Western Express Highway (Service
Road) connecting to Daftary Road,
Kurar Village, Malad (E) in P/North
Ward.

18

0.300

13%

01.04.2021

28.02.2023

70%

04.02.2020

04.04.2023

0.540

3) P/L 355 mm dia (OD) HDPE pipe
sewer line (PN-6 Class- PE 80 grade : IS
14333) to correct grade and alignment
on Municipal Road from Santosh
Nagar Slum to Mangubhai Dattani
Road, Kandivali (West) in R/South
Ward. (6/T 22)

18

0.120

20%

40%

07.01.2020

07.03.2023

01.11.2019

31.12.2022




P/L 560 mm dia. (OD) HDPE pipe
sewer line (PN-6 Class- PE 80 grade : IS
14333) to correct grade and alighment
from South side of Link road - Below
Link road Flyover - Road abutting to
Dahisar River - Pramila nagar Road -
upto new cross Link Road & Providing
& laying 355 mm dia. (OD) HDPE pipe
sewer line (PN-6 Class- PE 80 grade : IS
14333) from junction of new cross
Link Road & Pramila Nagar Road upto
Best Bus Depot by HDD Method at
Dahisar (W) in R/North
ward.(Modified Proposal of Zen

_Garden with reduction in cost.)

18

0.800

P/L 400mm (OD) HDPE pipe sewer line
(PN-6 Class- PE 80 grade : IS 14333) to
correct grade and alignment along
Sing Industrial Road, Kandivali (E) in
R/South Ward. (2T-23)

18

0.430

[@7'

41%

55%

01.11.2019

31.12.2022

18.10.2020

18.12.2022

2) P/L of 400mm (OD) HDPE pipe
sewer line (PN-6 Class- PE 80 grade : IS
14333) to correct grade and alignment
on 13.40 mtr. Wide D.P road from
Bhoomi Hills Society to ESIS Hospital
and Faried Estate Gate, Thakur Village,
Kandivali (E) in R/South Ward.

18

0.350

40%

01.11.2019

31.12.2022

10

2) P/L 355 mm dia (OD) HDPE pipe
sewer line (PN 6 Class-PE 80 grade: IS
14333) to correct grade and alignment
by HDD Method along proposed 18.30
mtrs wide DP road, from SBI to
Kaatyani Residency at village Mulgaon,

_Andheri (East) in K/East Ward.

12

0.360

75%

01.11.2019

31.12.2021

P/L 355 mm dia (OD) HDPE pipe sewer
lines (PN6 Class-PE 80 grade: IS 14333)
to correct grade and alignment by
HDD Method in Adarsh Nagar MHADA
Layout at Jogeshwari (W) in K/west
ward. ( 2/5 of T 21)

12

0.490

11

ward

Providing and laying 300mm Dia
RCNP3 class pipe sewer line along D.P.
road from Powai Police Station
connecting to existing manhole at
Chandivali farm Road, Kurla (W) in L

14

12

P/L300 mm/ 400 mm dia s
on Guru Govind Singh
area in L ward.

0.600 |

1.090

50%

57%

03.03.2020

03.01.2022

20.02.2020

14.01.2022

37%

18.02.2020

22.01.2022

22



13

P/L 300 & 450 mm dia RCNP3 class |
pipe sewer line along Khindipada Road
at Bhandup (W) in S Ward

14

24 0.480 35% 14.02.2020

0

2

23.01.2023

P/L 300mm, 350mm & 400mm dia
RCNP3 class pipe sewer along
Kadeshwari road, Pinglewadi Road,
Bandra{West) in H/West ward.

18 0.525 52% 14.02.2020

15

9) P/L 300 <350 mm dia RC NP3 Class
pipe sewer Pratap nagar road &
Bhandup (W) in 'S' ward

22 0.905 95% 01.11.19

31.04.2022

31.12.2021

16

P/L 300/400/600 mm dia RCNP3 class
pipe sewer line along Sant Kakkaiya
Road upto R.C. Marg, Chembur in
M/East Ward

27 0.600 84% 01.11.19

07.03.2023

17

6) Providing and—Iaying
300mm<350mm dia RC NP3 Class
pipe sewer at Darga road,
Bhandup(W) in S ward

18

P/L 400mm & 300 mm dia RCNP3 class |
pipe sewer along proposed DP road at
Manjarekar wadi, Shindhiya nagar
Society to Regency Hotel, Andheri(E)
in K/East ward.

19

20

: _PFo_v_id_ing and |aying 300mm and

10 1.400 40% 01.11.19

14.10.2022

20 0.480 81% 14.11.2019

14.01.2022

Providing and laying sewer lines
anywhere in Eastern Suburb.Providing
and laying pipe sewerage network for
Bainganwadi, Shivaji Nagar Area and
Mandala, Mankhurd, in M-East
ward.B) P/L 600mm dia RC NP3 Class
pipe sewer line along 30 feet Mandala
Road, near Ghatkopar Mankhurd Link
Road, Mankhurd (West) in M/East |
Ward.

! Work will
be started
after
receiving

10 0.500 0%

450mm dia RC NP3 Class pipe sewer
line on existing internal various roads
of R C Barrac at Chembur Camp off
R.C. Marg, Chembur in M/West ward
(PHASE - 1).B21

traffic NOC.

01.04.2022

23 1.150 32% 18.12.2020

21

| ward (PHASE - 11). _

ke

Providing and laying 300mm and
600mm dia RC NP3 Class pipe sewer
on various roads in Collector colony
off R.C. Marg, Chembur in M/West

(8] | & ]
\ %
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P/L p_ipe sewer along Ashok Nagar
Road, Off Saki Vihar Road including

024

@

of Line 2A) at open land/ plot CTS no
6/1, village Mandale, to proposed DP
road, by open cut Method near g
Mankhurd Station Cheeta Camp in~ 7
M/East ward. 4

Re
By

25 %

consultancy. MSDP-11/C-1/SP/AS/ES-1 ) Q’Z c;;';;’::{'j
27 | Providing and Laying 350mm dia (RC 9 0.140 | 0% after | 07.01.2022
NP-3 Class) pipe sewer line along ",
Ashok Nagar Road, Off Saki Vihar Road trraeff‘iec“ll\llr(])gc
at Ashok Nagar, Kurla (West) in L- '
Ward -
Providing and laying sewer lines
anywhere in Eastern Suburb.
- Providing and laying pipe sewerage Work will
network for Bainganwadi, Shivaji be started
23 | Nagar Area and Mandala, Mankhurd, 15 0.510 0% after 07.12.2022
in M-East ward. receiving
- C) P/L 600mm dia RC NP3 Class pipe traffic NOC.
sewer line along Baji Prabhu
Deshpand B
Balance work of providing and laying
600 mm dia, 350 mm dia RCNP 3 class
o | BEREF linezinain Iy Hotel aloing 5 0.031| 70% | 31.01.2020 | 31.12.2021
station Road along Slaughter House
Road, upto Badi Masjid, Bandra (W)
| H/W ward. - - ]
P/L Sewer line on LBS Marg (from Work will
Marathon Ave. Road to Sonapur Jn.) & be started
25 | Marathon Ave. road in 'T' ward 22 0.840 0% after 30.10.2023
receiving
- traffic NOC.
P/L 400 mm & 300 dia RCNP-3 class | Work not
pipe sewer from Rani Laxmibai Chowk,
26 J.B.Nagar along Tarun Bharat Raod 26 0.300 0% stiortceguc::e 04.01.2024
Akal Society layout road in K/E ward. case
Part B) P/L 1000 mm dia sewer line by
open cut method along Proposed DP
Road, Existing Kachcha Roads near
Mankhurd Station Cheeta Camp in
M/East ward (Missing link)Part C)
Diversion of 1000 mm dia sewer line Work will
for MMRDA from plot of Mumbai be started
27 | Metro Car Depot for Mumbai Metro 14 0.540 0% after 21.10.2022
Line- 2B (Between D.N. nagar to receiving
Mandale, Mankhurd-as an extension | traffic NOC.




28

' “FrO\;iaing and laying sewer lines

anywhere in Eastern Suburb.

- Providing and laying 300mm,
450mm, 600mm dia pipe sewer line
along Samrat Ashok Road and Bunter
Bhavan Road and nearby area in Kurla
(East) in L-Ward.

29

A) P/L 350 mm dia. RCNP3 class pipe
sewer line along Sant Muktai Marg
upto Shirsekar Marg, Bandra (E) in
H/East ward.

B) P/L 300 mm dia. RC NP3 class pipe
sewer along R.K.P. road upto Service
road, W.E.H Bandra (E) in H/East Ward

18

0.920

0%

Work will
be started
after
receiving
traffic NOC.

28.04.2023

=

Q

0.420

70%

04.03.2021

18.01.2022

30

Providing and laying 800 mm dia
RCNP3 class Pipe sewer line in place of
existing 230 mm dia damaged sewer
line by Trenchless method (i.e Manual
Pipe Jacking Method ) along Sakharam
Balaji Pawar marg from Curry road
station to ovoid sewer on N. M. Joshi
Low level road in G/S ward.

31

32

iii) Providing and laying of 2*1400
mm dia. GRP{Glass reinforced pipe)
Carrier pipe through 2*1700 mm dia.
M.S. Pipe sleeve across Harbour line
tracks and 1800 mm dia sewer line
near the Bridge of E.E. Highway at
Chembur (Tembe bridge, Chembur

| Railway crossing ) in M/West Ward.

20

20

0.155

16%

21.03.2021

31.10.2022

0.110

32%

22.11.2020

31.10.2022

P/L 800 mm, 600mm, 400mm, 350mm
dia. Sewer in S.N.Dubey Road,
Rawalpada, Sant Mirabai Road, at
Dahisar (E) (T-5)

33

20

0.400

Providing and Laying 1200 mm dia
RC(NP4 class and above) pipe sewer
by Micro Tunneling at western Express
Highway crossing at Daftary Road at
Malad East in P/North Ward

34

20

Providing and Laying 1200 mm dia
RC(NP4 class and above) pipe sewer
line by Micro Tunneling along the
Kadsiddeshwar Road from Screen
Chamber of Charkop Pumping Station
upto the junction of RDP 5 {Charkop
Market) at Charkop,Kandivali West in
R/South Ward

20

0.105

0.932

3%

0%

17%

18.04.2021

05.10.2020

31.10.2022

31.10.2022

31.10.2022

10
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Providing and Laying 1000 mm dia.RC
pipe (NP4 class and above) Sewer line

by Microtunneling Method from :

. 9 - .10.2
Lokhandwala Circle along Gulmohar 20 BLE00 185 e
Road and C D Burffiwala lane at

35

P/L 300mm, 350mm & 400 mm dia

RCNP3 class pipe sewer lines along

36 | Veera Desai Extension Road from St. 14 | 0.720 90% 14.11.2019 | 31.12.2021
Catherine’s Home up to Country Club
at Andheri (West) in K/West ward.
P/L 300mm dia. RC NP3 class pipe
sewer line on road in Bhim Nagar, 12 0.26 95% 01.10.2019 | 30.11.2021
Ghatkopar (West) in N-Ward.
P/L 300mm dia RC NP3 class pipe
sewer from Dr. Ambedkar Nagar,
Saibaba Nagar and Ganesh Murti
Nagar along compound wall and
within helipad plot upto Capt Prakash
Pethe marg, Cuff Parade in ‘A’ ward.
10) Providing and laying 300 mm dia.
RC NP3 Class pipe sewer from Seven
Seas CHS Ltd. To Lohgad CHS along
Saibaba Mandir Road to Lohgad CHS,
near Shiv Vallabh Road, Dahisar (E),

| R/North ward.

[ 5) Long Term Work - Package 1 -

| 39 Stopping of sewage ingress in Powai 13 0.900 92%

Lake

Providing and laying 300 mm dia

RCNP3 class pipe sewer on cross road

between Shitladevi road and Narayan

Chavan road, D.N. Nagar MHADA '

layout, Andheri (West) in K/West |

ward. .

|
|

>
=
o
=
1]
3.
=
1)
£
=+
<
=
0]
2
‘ =
[+3]
=
o

37 6 0.335 95% 26.10.2019 | 30.11.2021

38 20 0.17 95% 30.11.2021

40 0.302 95% 07.12.2016 | 31.12.2021

P/L 300mm,350mm,400mm dia
RCNP3 class sewer lines at Haji

41 | karamat Ali road {(Kasaiwada) and 18 | 1.195 40% 13.05.16
nearby areas in Kurla (E) L ward.

P/L 300 mm dia RCNP3 pipe sewer line -

along proposed 36.6 mtr wide DP |

Road (Inlak Society Road) from Hijaji d | Work not
42 | 9 =
Chowk up to Express Tower at 3 0060 i O started
Versova, Andheri (West) in K/West !
ward. g | -
. £
S MH.ZAIDY

Mumbai & Thane Dist.
(v L

540 1 J

Reg. No. 59 <]
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43

Part 1 {c) P/LRC Pipe (NP4 class &
above ) sewer line 1200 mm dia. by
microtunneling from Laffarge India
company gate along Cemetery plot up
to south side coumpound wall of
cemetery at Sag baug area in Andheri
(East) (by microtunneling) K/East
ward,

36

0.130

950%

44

Providing and Laying RC pipe (NP-4
class and above) sewer line of 1200
mm dia by Micro tunneling and pipe
jacking method along Ranchhod Das
Thakkar from RangnathKeskar Road
crossing Railway line upto W. E. H.
Dabhisar (E), R/North ward.

36

0.270

98%

28.12.2020

01.11.2018

31.12.2021

31.12.2022

45

Replacement of existing 700mm dia
defective sewer by laying new
700mm dia sewer on Jiva Mahale
Road, Andheri(E) K/East Ward.

36

0.091

9%

46

P/L Sewer network for Cheeta Camp
and Trombay area (inclusive of
Consultancy Services) P/L 1000/ 600/
400/ 300 mm dia Sewer Line along
27.45 mtr. DP Rd Existing Kachha Rd,
Internal Roads of Cheeta Camp and
Trombay.

Part A) P/L 1000 mm dia RCNP4 class
pipe sewer line in Cheeta Camp in
M/East ward. (Micro T-4)

36

0.195

89%

27.01.2021

28.02.2023

28.02.2023

47

Upsizing of existing 450mm dia sewer
line to 1100mm dia RCNP3 Class Pipe
Sewer along RSC-1A Road from
Dr.Babasaheb Ambedkar road upto
Gorai Pumping Station, Borivali{W) in
R/Central ward.

36

0.746

20%

15.01.2020

28.02.2023

48

P/L 800 mm, 600 mm and 450mm dia
sewer line along Pathanwadi road on
Proposed D.P. road from the junction
of WEH and Pathanwadi, Kurar viilage
Malad (E) in P/North ward.

36

0.720

49

2) P/L 600 mm, 1000 mm & 1200 mm
dia RCNP4 class pipe sewer line by
trenchless method at LBS road
Premier road, Kiro! road and nearby
area in Kurla (W) in L ward (3
packages)

36

50

Part 2C) Providing and Laying 800 mm
dia RC NP 4 class pipe sewer line by~
Microtunneling method along SCLR
from Mithi River (East Bank) to L.B.S.

| | RoadinKurla (W) "L" ward.

12

" 38

2.035

0.660

95%

62%

0%

01.09.2019

15.10.2019

30.10.2021

28.02.2023

28.02.2023




51

[13

Part 2B) Providing and Laying 1000
mm dia RCNP4 Class Pipe sewer line
on SCLR from LBS Marg to Halav Pool
inLWard. {

52

Providing
chamber - ii) Providing and Laying RC
pipe (NP-4 class and above) sewer line
of 1800 mm dia by Micro tunneling
and pipe jacking method for
connecting 1800 & 1200 mm dia.
sewer lines to new screen chamber, N
Ward.

53

Providing & laying sewer line & screen
chamber -

i} Providing and Laying RC pipe (NP-4
class and above) sewer line of 1800
mm dia by Micro tunneling and pipe
jacking method for connecting 1800 &
1200 mm dia. sewer lines to new
screen chamber, N Ward.

54

P/L various dia sewers and diversion
of Kurla (W) Sewage (on East of Mithi
River) to Andheri (East) along west
side of Mithi River from
Bamandayapada to Saki Naka SP Stn.
Andheri (E)

Part I (a) P/L 800 mm dia RCNP3 class
pipe sewer from Sakinaka pumping
station to the south side of compound
wall of cemetery plot along Sag Baug
Road in K/East ward Andheri East (by
open cut method).

55

Providing and Laying RC pipe (NP-4
class and above) sewer line of 800 mm
dia by Micro tunneling and pipe
jacking method onS. V. Road-from
junction of G.M.L.R. to junction of
PawanBaug Road and P/L 700 mm dia
sewer on Pawan baug road from S.V.
Road to Chinchawali Bunder road,
Goregaon (w), in P/South ward.{ By
open cut method).

56

13

Providing and Laying RC pipe (NP-4
class and above) sewer line of 1200
mm by Micro tunneling and pipe
jacking method from west side of
Andheri Subway along S. V. Road,
Ceasor Road, Veera Desai Road,
Jeevan Nagar Road, Relief Road upto
Versova Pumping Station by

| Microtunnelling method in K/west

Reg. No. 3840
Commisston
Expires

25 Sept. 2026

K '
/
z’}: A :’_._/

36 1.120 62% 05.11.2018 | 28.02.2023
ing sewer line & screen

36 0.185 95% 23.12.2019 | 31.12.2022

50% 05.11.19 02.01.2023
36 _ 0.250 95% 10.11.15 30.11.2021
36 0.280 0% - 31.12.2022
36 2.445 17.04.2018 | 31.12.2022

/ | sMH.ZADI|
([ ¢ [ pumbai & Thane Bist

28



| ward.
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()

57

Providing and Laying RC pipe (NP-4
class and above) sewer line of 1000
mm dia by Micro tunneling and pipe
jacking method from Kasturba Road
No. 1 Junction Rajendra Nagar Road
{i.e. At Welcome Hotel) Crossing
Railway Line along DattapadaPhatak
Road S.VRoad upto R.M. Bhattad
Road, in R/C Ward (Micro T-2).

36

0.726

80%

01.03.2019

58

59

60

P/L 300mm dia RCNP3 class pipe
sewer line along tembipada Rd, 90ft
Rd and Sanman singh Rd at Bhandup

| (West), S ward _ i
Providing and laying 300mm < 450mm

< 600mm dia RC NP3 Class pipe sewer
line along P. L. Lokhande Road from
Amar Mahal Tembhe Bridge to
Subhash Nagar Nalla, Chembur in
M/West Ward.

P/L 300mm dia RC NP3 sewer pipe for

shifting of existing sewer line at BKC
MMRDA Ground for High Speed Rail
Corporation Limited.

23

30

21

1.110

1.000

8%

01.04.2021

31.12.2022

31.12.2022

0%

Work will
be started
after
receiving
traffic NOC.

15.05.2024

61

Providing and laying pipe sewerage
network for Bainganwadi, Shivaji
Nagar area and Mandala, Mankhurd,
in M-East Ward.

A) P/L 800> 600 mm dia RC pipe sewer
fine from Ghatkopar- Mankhurd Link
Road (junction Dumping Road) to 90
feet Road (Junction Road No. 6} in
Shivaji Nagar, Mankhurd in M-East
ward.

25

62

P/L 306 mm dia RCNP3 sewer line
from Balmoral Bldg upto Baloxisto
Society at Amrutvan near Gurukul
dham Malad (E) P/S ward

0.540

1.275

9 0.100

63

P/L 300 mm dia RCNP3 sewer line
form Manvasthal Bldg. upto Junction
of S.Sainik Vasant Rao R.H.marg

| Malad (E) P/S ward

18

64

P/L 300mm dia RCNP3 class sewer
pine line along 13.40mtr existing road
from State Bank of India, Sai Darshan
Society, Malad (E) to Sahkari Bank
Limited, Malad (E) in P/N Ward

0.350

0.110

13%

0%

0%

0%

0%

14

r/

g.M.H.ZADI

Thane Dist-\

[{ ™ .!Nmb?‘ & 2540

1

\

.‘\
LETA

/\ 25 Sept. 2026
I " — -__’ \R 4

Reg. NO- ¥°

M Comm'\ss'\oﬂ

g£xpires

22.12.2020

Work will
be started
after
receiving
traffic NOC.

12.05.2020

12.05.2021

12.05.2021

31.05.2023

28.01.2024

31.01.2023

31.01.2023

31.01.2023




65

66

P/L 450mm dia (OD) HDPE pipe sewer |
line (PN-6 classs — PE 80 Grade : IS
14333) from Sant Gora Kumbhar road
junction upto junction of Western
Express Highway and Magathane
road, Borivali (East), In R/Central ward

20

0.580

0%

01.10.2021

31.01.2023

1) P/L 230mm dia S.W. Sewer pipe at
Air man mess(R R I} at East side of
W.E. Highway from existing septic
tank of Air force station to near by
existing MCGM sewer, Santacruz(E) in
H/East ward

2) P/L 230mm dia S.W. Sewer pipe at
Maratha Colony, LOS Complex, 765 SU
West side W.E. Highway from existing
septic tank of Air force station to near
by existing MCGM sewer, Santacruz(E)
in H/East ward

10

0.200

10%

01.04.2021

31.05.2022

67

Providing & laying 400mm (OD) HDPE
pipe sewer line (PN-6 Class- PE 80
grade : IS 14333) to correct grade and
alignment by HDD method along S.V
Road, from Ramkuwar Thakur Road
Junction to Bharucha Road Junction at
Dahisar (E) in R/North Ward

18

0.380

0%

01.10.2021

01.12.2023

68

P/L 350 mm dia. RC NP3 class pipe
sewer line at M.G. road, Dharavi in
G/N ward

11

0.720

0%

Work will
be started
after
receiving

traffic NOC.

| 31.12.2022

P/L Missing Link in K/W ward

B)P/L 600mm, 900mm, 1200mm dia
RCNP3 class pipe sewer line and
1200mm dia RCNP4 class pipe sewer
line at Lallubhai Park, Juhu Millenieum
club, Vileparle(W) in K/W Ward .

12

0.145

0%

Work will
be started
after
receiving

traffic NOC.

31.12.2022

70

| 2) From Audumber Co.op Hsg. Society

P/L 1200 mm dia sewer from Jn. of
Liberty Garden Road No.2

and Turelpakhadi Road to Link Road,
Malad (West), P/North.

1) From Jaymala Sadan to Chandra
Bldg.Mamledarwadi Rd, Malad-E

to Nisha Apartment, Malad(W) in
P/North

15

0.174

5%

15

apls

06.02.2021

06.12.2022 |




71

P/L 350mm dia RCNP3 class pipe
sewer from existing Municipal MH in
front of shreeram Samarth Classes
near Gaodevi Mandir to Tata Power
Junction along Gulmohar Road and
Arun Kumar Vaidya road, Magathane,
Borivali (East) in R/C ward

11

0.327

55%

07.03.2021

07.05.2022

72

P/L 300mm dia RCNP3 class pipe
sewer from junction of Gurdwara Rd,
Yograj Asharm to Parsiwadi at
Santacruze-E, in H/East Ward

22

0.476

35%

22.01.2021

31.05.2023

41.04

16

S.MH.ZAIDI
* Mumbai & Thane Dist.
Reg. No. 361}0
My Commission
Expires b
95 Sept. 2026 /:
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List of Works, Tenders in Process

1032

o . Period Length
Sr.No Description of the Work (Months) | (Mtrs)
1 P/L 450mm dia sewer line at GMLR from P.K.raod to J.N.road by 15 0.430
HDD/Pipe Jacking method in T Ward ’
P/L 300mm dia RCNP3 class pipe sewer along Dadabhai cross road No 2
2 . . 24 0.770
at gillbart Hill in K/W ward
P/L Missing Link in K/W ward
3 A) P/L 230 mm dia S.W. pipe sewer at quarry road from Beharam Bag 12 0.078
upto existing sewer line off Vira Desai Marg near BEST Bus Depot., '
Andheri (W) o
4 P/L 450, 600 & 1000 mm dia RCNP3 class pipe sewer line from Hariom 59 1630
Nagar to BUDP Pumping Station, Mulund (E) in 'T' Ward. ’
5 Providing sewerage network for Mysoor Colony and surrounding area in 15 5 830
Chembur, M/West ward. '
6 14) P/L 300 mm dia RCNP3 class pipe sewer at Sahar gaon in K/East 12 0.150
ward.
P/L 300 mm dia RCNP3 class pipe sewer line along Akurli Cross Road for
7 Sewerage facility for Arya Chanakya Layout in Kandivali(E) in R/South 15 0.193
ward. .
Part B) Providing and laying R.C. pipe sewer lines at Pratiksha Nagar and
nearby area in F/N ward
1. Barkat Ali Road
2. Kokari Agar Road
3. Pratiksha Ngr
8 4. Raoji Ganatra Rd = ——
5. Salt Pan Road
6. Sangam Nagar Road
7. Sewri Chembur Road
| 8. VIT College Road
9 P/L 800 mm, 600mm, 400mm, 350mm dia. Sewer in S.N.Dubey Road, 0 5 100
Rawalpada, Sant Mirabai Road, at Dahisar (E) '
0 3) P/L 300 mm dia RCNP3 class pipe sewer along 13.4 mtr D.P. road 0 0.340
connecting to Pathanwadi road, Pathanwadi, Malad { E) in P/N ward '
P/L 300mm dia RC NP3 class pipe sewer along bund wall at Janata
1 g colony and connecting to 800 mm dia sewer line on Veer Nariman Road, 0 0.510
[ Worli village, Worli in G/South Ward. B - )
P/L 250 mm dia RCNP3 class pipe sewer along Captain Samant Road
12 | from Gundecha Symphony up to SMGK House at Andheri {West) in 0 0.430
K/West ward. o -
™ T |
/f Y WA g 17.73
N, :Yff«.H.TT'/:gO. \ e
7 { Mg o, 300 )
== ﬂyvCon\_m" sion
W (e ) Expires )
N\ 25 Sept. 2628 80/

17




List of Works in Phase Il

1033

Period | length
A ipti Work
Sr.No Description of the Wor (Months) | (Mtrs)
1 P/L 1200 mm dia RCNP4 class sewer line along Pathanwadi Rd from Mallica 30 1360
Hotel to Pimpari pada, Valentine Layout at P/N ward '
P/L 800 mm dia. RC NP4 class pipe sewer line along Jerbai Wadia Rd., from
2 Bhoiwada Naka to Rafi Ahmed Kidwai Marg, by Microtunneling Method, in 12 0.850
F/S ward.
3 P/L 3(?Qmm dia RCNP3 class pipe sewer at Mahatma Phule Nagar,near HT 10 0.400
Powai in S ward.
i i} Laying of sewer line on D.P. roads in Kannamwar Nagar layout (MHADA 36 5 450
layout) situated at Vikhroli (E) along Eastern Express Highway in 'S' ward. '
P/L 400mm,300mm, 250mm dia RCNP3 class pipe sewer line from Ganesh
5 Mandir along B.T. road, proposed D.P.Road in Sarvoday Nagar, On MHB 38 1.450
Colony road, Shivneri Vasahat road, Jogeshwari(E) in K/East Ward.
6 P/L 300mm dia sewer line on Goregaon Mulund Link Road from Guru Govind 18 0.400
| Singh Road, Amar nagar to Bhandup Complex quarter in Mulund (E) T ward. )
6.91

18




Name of Work:- Providing & laying 355 mm dia (OD) HDPE pipe sewer lines ( PN6 Class-PE 80
grade: 1S14333) to correct grade and alignment by HDD method in Adarsh Nagar MHADA
Layout at Jogeshwari (W) i K/west ward

19



1035

Name of Work:- Providing & laying 355 mm dia (OD) HDPE pipe sewer lines ( PN6 Class-PE 80
grade: 1S14333) to correct grade and alignment by HDD method in Adarsh Nagar MHADA
Layout at Jogeshwari (W) i K/west ward

7 | g N\

A’
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WA 25 seat. 2028 A
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ol e~
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20



1036

Name of Work:- Providing and laying 355 mm dia (OD) & 280 mm dia (OD)
HDPE pipe sewer (PN-6 Class- PE 80 grade : IS 14333) along Ali Talao Road,
Kharodi Village, Malad (W) in P/North Ward.

21 . _,' - L ) =-\‘_} >
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S.M.H.ZAIDI
Mumbai & Thane Dist.
Reg. No. 3640
My Commission
Expires
25 Sepl. 2026
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b | jiumbai & Thane DISL\ \
| " Reg. No. 3640
py Commission <L

Expires a
20 /Q
A

\ ¢ "-'f 25 Sept. 20

Name of Work:- P/L 400 mm dia (OD) HDPE pipe sewer (PN-6 Class- PE 80 grade : IS 14333)on
Doodhsagar road upto Mohan Gokhale road, Goregaon (E) in P/South ward.

23



039

Name of Work:- P/L of 280
mm(OD) HDPE pipe line from
Mahatma Phule Road junction
upto Thakur Vidya Mandir School
in Thakur Complex, Kandivali (E) in
R/South Ward.

,\
,/!// .

24



040

Mumba: Suba ,
10 ] “{3"»

Balance work of providing and laying 600 mm dia, 350 mm dia RCNP 3 class sewer line from lucky
Hotel along station Road along Slaughter House Road, upto Badi Masjid, Bandra (W) H/W ward.

25



26

4

b

——

_—
‘.‘Jﬂ!ﬁi—“"‘

p . .
f/L 300mm, 35F)mm & 400 mm dia RCNP3 class pipe sewer lines along Veera Desai Extension Road
rom St. Catherine’s Home up to Country Club at Andheri (West) in K/West ward.




P/L of 400mm dai RCNP3
class pipe sewer line along
Mahalkari Road and 350mm
a| RCNP3 class pipe sewer
glong Shivaji nagar road in
[\ Hage malad(E) in P/

S.M.H.ZAIDI
* Mumbai & Thane Dist. *
Reg. No. 3640
My Comm ission
Expires

25 Sept. 2026 /)

Y
=~
F\

28

1042




Providing and laying R.C. pipe sewe lines from Anik Wadala to CST Road
Junction by micro tunneling and pipe jacking method including ground improvement and
allied work.

29

3



30

Providing and
Laying RC pipe
(NP-4 class and
above) sewer
line of 1200 mm
dia. Pilot sewer
line by
microtunneling
and pipe
jacking method
& HDPE pipes
for cross
connections by
HDD method
along Barister
Nath Pai Road
on east side of
carriage way
parallel to
existing sewer
line from Veer
Tanaji Malusare
Path Junction
to Sant Savata
pumping
Station in E
Ward.

1044



. @ 1045

i 7
="

Providing and Laying RC pipe (NP-4 class and above) sewer line of 1200 mm dia. Pilot sewer line by
microtunneling and pipe jacking'method & HDPE pipes for cross connections by HDD method along Barister
Nath Pai Road on east side of carriage way parallel to existing sewer line from Veer Tanaji Malusare Path
Junction to Sant Savata pumping Station in E Ward.

3,
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List Of Notable Works Undertaken by SWD Department in Last 5

Years For Flood Control And Management

1) Name of Work — Mini Pumping Station at Gandhi Market

\!

, /[ sMHZADI t\ \

[ jmbai & Thane Dis

| Reg MNo. 3840

\\ My Commission  J<”
'."__ _.: ¢\ Expwes e
WL 25 Sept. 2026 % /
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2) Name of Work ~ Laying of 1800 mm dia line by Micro tunnelling
and construction of RCC Box Drain at Sandhurst Road Station and

P D’mello Road

S.MHZAD!

j & Thane Dist
[ wumbal & el w0
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3) Name of Work — Construction of Underground Holding Ponds at
St. Xavier's Ground and Pramod Mahajan Udyan to abate flooding

at Hindmata.
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4) Name of Work — Desilting of Mithi River by using Silt Pusher

Machine

FAll
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5) Name of -
Work - Hi
Hindmata Cinema, Madkebu C
, wa Chowk, Chiv
, da

[/

X SMHZAIDA
Mumbai & Tnane Dist.
Reg. No. 34
My Commission
Expires
25 Sept, 2026
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6) Name of Work — Laying of 1800 mm dia SWD line at Kherwadi

Kalanagar Junction to abate the flooding on Western Express

Highway.




v

7) Name of Work — Construction of Mini Pumping Station and

installation of flood gate to abate flooding at Kalanagar

Jun’s, 2021 14:10:47
Bandra East
Mumbai Suburban
Maharashtra
Altitude;-544m
Speed.U.Okmy/h
Index number: 357

ZAID
S. M H'\'hane Dist.
0. 3540
M Comm\ssnon
F,xp\res
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8) Name of Work — Construction of RCC Box Drain of 4 m X 3 m size

along ES Patanwala Marg to abate the flooding at Byculla East area.

M\; Commission
\G) Expies 8 /O
A\ {_ 7 1\ 25 Sey i s/ ¢ N,

e
~
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9) Name of Work — Construction of Gazdharbund storm water

pumping station




ANNEXURE V
Record of Peer Review Committee meetings
il Date_of Peer Review Committee Details of proceedings
No. meeting
1 13.02.2021 Meeting of PRC -1, PRC - 2 & Pregentatlon by department for all WwTF
PRC -3 Projects
9 17.03.2021 Meeting of PRC - 1, PRC - 2 & Pre§entatlon by department for all WwTF
PRC -3 Projects
3 20.03.2021 Meeting of PRC - 1, PRC - 2 &|Repeated for members who could not
T PRC -3 attend meeting on 17.03.2021
4 29.042021 Meeting of PRC - 1, PRC - 2 &|Presentation by department for Bhandup,
o PRC -3 Versova & Bandra WwTF
i . Presentation by the lowest bidder for
5 -
5 07.05.2021 |Meeting of PRC - 3 Bandra WwTF
. Presentation by the lowest bidder for
6 12.05.2021 |Meeting of PRC - 1 & PRC - 2 Bhandup WwTF & Versova WwTF
Meeting of PRC - 1, PRC - 2 &|Meeting for Bhandup, Versova & Bandra
7 25.05.2021 PRC - 3 ; WWTE
8 01.07.2021 |Meeting of PRC - 1 Presentation by department for Ghatkopar
WwTF
9 02.07.2021 |Mesting of PRC - 2 Presentation by department for Dharavi
WwTF
Presentation by department for Ghatkopar
WWwTF (Contents of meeting of PRC - 1
10 04.07.2021 |Meeting of PRC - 1 dated 01.07.2021 were repeated for the
PRC members who could not attend the
meeting on 01.07.2021)
. Presentation by the lowest bidder for
11 07.07.2021 [Meeting of PRC - 2 Dharavi WwTF
A Presentation by the lowest bidder for
12 | 09.07.2021 |Meeting of PRC - 1 Ghatkopar WwTF
13 13.07.2021 |Meeting of PRC - 1 Meeting for Ghatkopar WwTF
14 14.07.2021 |Meeting of PRC -2 Meeting for Dharavi WwTF
15 22.07.2021 |Meeting of PRC - 3 Presentation by department for Worli WwTF
16 23.07.2021 |Mesting of PRC - 3 Presentation by the lowest bidder for Worli
WwTF
. Discussion by department and consultant
17 31.07.2021 |Meeting of PRC - 3 with PRC on Worli WwWTE
18 18.08.2021 |Meeting of PRC - 3 Meeting for Worli WwTF
19 28.10.2021 |Meeting of PRC - 1 Meeting for Bhandup & Ghatkopar WwTF
20 28.10.2021 [Meeting of PRC - 2 Meeting for Versova WwTF
21 | 28.10.2021 N for Worli & Bandra WwTF

Meeting of PRC —)/(‘ T A

* Mumbai & Than

ZAID! \\
SMH. Q

Reg. No. 3640
My CommlSﬂlﬂﬂ ¥
Expltas
25 Sept. 2028
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Summary of Test reports of sewage parameters tested at MCGM's NABL accredited Laboratory

1106

Parameters Standards prescribed |Colaba |LGP Bandra
b fall tfall
Byjboatd 85 e Qutls Putls Versova |Malad Charkop |Ghatkopar [Bhandup
Consent upto
31.12.2020
Reports for month of January 2021
PH 6.5t09 7.24 8.09 8.02 7.23 7.13 7.56 7.03 7.44
Oil & grease (mg/l) Not to exceed 50 BDL NA NA BDL 20 BDL BDL BDL
BOD(mg/l) Not to exceed 50 <5 1.2 1.95 16 140 <5 36 20
T55(mg/1) Not to exceed 50 <5 NA NA 5 154 <5 20 17
COD (mg/l) N.P. ND NA NA 73 340 <10 133 87
Turbidity(NTU) Not to exceed 30 3.6 2.32 5.14 NA NA NA NA NA
DO(mg/l1) Not less than 4 6 S, 5.5 NA NA NA NA NA
Reports for month of February 2021
PH 6.5t09 7.44 8.21 8.28 7.2 7.04 7.53 7.06 7.94
Oil & grease (mg/1) Not to exceed 50 BDL NA NA BDL 19 BDL BDL BDL
BOD(mg/!) Not to exceed 50 <5 2.65 2.15 36 145 25 26 6
TSS(mg/l) Not to exceed 50 <5 NA NA 14 212 12 8 14
COD (mg/1) N.P. ND NA NA 106 346 <10 74 ND
Turbidity(NTU) Not to exceed 30 2.56 1.94 1.1 NA NA NA NA NA
DO({mg/l) Not less than 4 6.6 6.5 7.5 NA NA NA NA NA
Reports for month of March 2021
PH 6.5 t0 9 7.38 8.32 8.26 7.47 7.52 7.75 7.31 8.48
Gil & grease (mg/l) Not to exceed 50 BDL NA NA BDL 20 BDL BDL BDL
BOD(mg/l) Not to exceed 50 <5 2.2 2.35 18 103 <5 39 20
TSS(mg/l) Not to exceed 50 <5 NA NA 18 201 <5 39 49
€OD (mg/1) N.P. ND NA NA 61 318 22 56 ND
Turbidity(NTU) Not to exceed 30 1.92 1.96- 1.58 NA NA NA NA NA
DO(mg/l) Not less than 4 6.1 8 6.7 NA NA NA NA NA
Reports for month of April 2021
PH 6.5t09 7.63 7.75 7.93 7.55 7.35 7.99 7.25 8.18
Oil & grease (mg/l)  [Not to exceed 50 BDL NA NA BDL 25 BDL BDL BDL
BOD(mg/I) Not to exceed 50 <5 2.1 2.05 50 175 <5 46 27
TSS(mg/l) Not to exceed 50 <5 NA NA 57 243 <5 49 39
€oD (mg/l) N.P. <10 NA NA 120 321 <10 110 ND
Turbidity(NTU) Not to exceed 30 NA 2.91 3.31 NA NA NA NA NA
DO(mg/l) Not less than 4 NA 7.4 5.3 NA NA NA NA NA
Reports for month of May 2021 :
PH 6.5t09 7.39 8.32 8.32 7.83 7.63 7.45 7.63 7.83
Oil & grease (mg/l)  |Not to exceed 50 BDL NA NA BDL 18 BDL BDL BDL
BOD(mg/l) Not to exceed 50 <5 2.8 2.35 31 113 <5 19 15
T5S(mg/l) Not to exceed 50 <5 NA NA 24 213 <5 17 39
COD (mg/l) N.P. B — NA NA 83 301 <10 56 45
Turbidity(NTU) Not to exceed 30 ./ (8 NA® | /2.02% 1.91 NA NA NA NA NA
DO(mg/I) Not less than 4 NA 58 [\ 61 NA NA NA NA NA
N.P.: Not presribed  NA:Not Applicable . 3. & u ‘mb Dist. | = l\
"Reg, No. 3010 |
My Cotnniission
Vi Enp\f'»;' / >
25 Supl. .026/_. A9
S

. \



Summary of Test reports of sewage parameters tested at MCGM's NABL accredited Laboratory

1107

Parameters Standards prescribed |Colaba |LGP Bandra

Byfoaaid,2s pey putiall] - {Onetll Versova |Malad Charkop |Ghatkopar Bhandup

Consent upto

31.12.2020

Reports for month of June 2021
PH 6.5t09 7.91 7.99 7.48 7.23 7.37 8.05
Oil & grease (mg/l) Not to exceed 50 BDL BDL 12 BDL BDL BDL
BOD(mg/I) Not to exceed 50 <5 11 50 <5 21 13
TSS(mg/l) Not to exceed 50 <5 14 97 <5 18 12
COD (mg/1) N.P. <10 a4 137 <10 43 71
Turbidity(NTU) Not to exceed 30 NA NA NA NA NA NA
DO(mg/l) Not less than 4 6.3 1.1 NA 7.1 <1 5.7
N.P.: Not presribed  NA:Not Applicable
Reports for month of July 2021
PH 6.5t09 7.8 7.34 7.5 6.9 7.97 7.76
Oil & grease (mg/l) Not to exceed 50 BDL BDL NA BDL BDL BDL
BOD(mg/l) Not to exceed 50 <5 33 45 <5 24 20
TSS(mg/1) Not to exceed 50 <5 35 81 <5 28 17
COD (mg/l) N.P. <10 69 79 <10 50 39
Turbidity(NTU) Not to exceed 30 NA NA NA NA NA NA
DO({mg/I) Not less than 4 6.8 BDL NA 7 3.6 4.9
N.P.: Not presribed  NA:Not Applicable
Reports for month of August 2021

PH 6.5t09 7.23 7.21 7.23 7.12 7.23 7.36
Oil & grease (mg/l) Not to exceed 50 BDL BDL NA BDL NA BDL
BOD({mg/l) Not to exceed 50 <5 25 90 <5 105 27
T5S(mg/l) Not to exceed 50 <5 20 141 <5 155 19
COD (mg/1) N.P. <10 54 208 <10 240 39
Turbidity(NTU) Not to exceed 30 NA NA NA NA NA NA
DO(mg/I) Not less than 4 4.9 BDL NA 8 <1 1.7

N.P.: Not presribed

NA:Not Applicable




